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INTRODUCTION

1, the Chairperson of the Committes on Government Assurances (2022-2023), having
been authorized by the Committee to submit the Report on their behalf, presant this Eighty-
Ninth Report (17th Lok Sabha) of the Committes on Government Assurances.

2, The Committee on Government Assurances (2022-2023) at thelr sitting held on 19 May,
2023 [nter-alia considered Memorandum Nos, 37 to 51 containing requests received from
various Ministries/Departments for dropping of 23 pending Assurances and decided to drop
20 Assurances.

3. Al their sitting hald on 25 July, 2023 the Committee on Government Assurances (2022-
2023) considered and adopted this Report

4. The Minutes of the aforesaid sittings of the Committee form part of the Report.

NEW DELHI;

25 July, 2023 RAJENDRA AGRAWAL,
— CHAIRPERSON,

03 Sravana, 1945 (Saka) COMMITTEE ON GOVERNMENT ASSURANCES

(v



REPORT

While replying to Questions in the House or during discussions on Blils, Resolutions,
Motions, etc., Ministers sometimes give Assurances, undertakings or promises either to
consider a matter, take action or furnish information to the House at some fater date. Such
Assurances are required to be implemented by the Ministry concerned within a peried of
three months. In case, the Ministry finds it difficult to implement the Assurance on one
ground or the other, It is required to request the Committee on Government Assurances to
drop the Assurance and such request is considered by the Committee on merits and decision
taken to drop an Assurance or otherwise,

2. The Committez on Government Assurances (2022-2023) at their sitting held on 19 May,
2023 considered Fifteen Memoranda (Appendix-T) containing requests received from various
Ministries/Departments for dropping of 23 pending Assurances,

3.  After having considered the grounds cited by the Ministries/Departments, the
Committee are convinced and decided to drop the following 20 Assurances :-

s.No.  5Q/USQ No. ’ Ministry Subject
i | & Date | . |
| UsQ No. 585 Department of Atomic Delay in Commissioning of |
 dated 27.02.2013 Energy Jaitapur Reactors
. - | (Appendix ~1I) f
2 USQ No. 2344 I Departrment of Atomic Environment Impact
tated 30.11.2016  Energy Assessment
| | (Appendix —I1I)
3. | USQ No. 2899 Commerce and Industry | Regional Trade Agreements
dated 15.12.2021 (Department of - (Appendix —1V)
= ‘ i.(;‘o_rg_merce)
4. SQ No. 35 ' Coal Opening of New Coal Mines
dated 03.02.2021 (Appendix V)
5. | USQ No. 4164 | Law and Justice ' Law of Torts
' dated 19.02.2014 (Legisiative Department) | (Appendix -VI) =
6 | (i)USQ No. 1390 Heavy Industries (i) Revival of |
dated 26.07.2016 | Instrumentation Limited |
| (i) 5Q No. 262 | (ii) Revival of Closed




'S.No. | 5Q/USQ No. Ministry Subject o
| & Date | 1
dated 71.03.2017 ‘ PSUs/Industrial Units
(Supplementary by
Shﬁ M. B, F’-Bjetvh, |
M.P.) | e |
(i) 5Q No. 258 dated | S;Ef'k;;;"“‘e' o
13.03.2018’ [Appendlx _m)
7. | UsQ No. 1860 Education Mental Health of Students
dated 14.03,2022 (Department of Schoal (Appendix —VIII)
.  Education & Literacy) :
8 |UsQNo. 72 ' Finance Ownership of Foreign
dated 19.07.2021 | (Department of Economic | Portfolio Investars (FPIs)
 Affairs) (Appendix ~IX)
9. |()USQNo.5148 | Finance (i) Overvaluation and
 dated 24.04.2015 (Department of Revenue) | Undervaluation of Imports
(i) SQ No. 189 ﬁ (1) Over Valuation of Coal
dated 06.05.2016 Imports ,
[ | (Appendix <X) .
10. (i) SQ No. 283 Culture (I) Criteria for Classical '
| dated 09.08.2021 f Language
|
(ii) SQ No, 283 dated ' (ii) Criteria for Classical
09.08,2021 Language
(Supplementary by ’ (Appendix —XI)
shri Gopal Chinnaya
Shetty, M.P.) | R
11, | 5QNo. 167 | Civil Aviation Setting up of Cargo Airport
dated 28.07,2022 In Dewas-Shajapur |
Al 7 {(Appendix —XII) ;
12, | (i)SQ No, 59 | Ministy of Social Justice | (i) Sub-Categorisation of |
dated 25.06.2019 | and Empowerment OBCs ’
(Department of Social
Justice and |
(ii) USQ No. 480 Empowerment}) (i) Commission for Sub- .
dated 25.06.2019 | Categorisation of OBCs
|

(1) USQ No. 4513
dated 23.03.2021

[

(Iif) Sub-Categorisation of '
OBCs ‘

|




S.No.  SQ/USQ No. " Ministry Subject
B & Date 1 B
(iv) USQ No. 3303 | (iv) Reservation Benefit to
dated 16.03.2021 OBCs
(v) USQ No. 3406 (v} Sub-Categorisation of
dated 16,03.2021 OBCs

T e (Appendix -XIII)

4. The details of the Assurances arising out of the replies and the reason{s) advanced by
the Ministries/Departments for dropping of the above mentioned 20 Assurances are given in
Appendices -11 to XII1.

5. The Minutes of the sitting of the Committee dated 19 May, 2023, whereunder the

requests far dropping of the Assurances were considered, are given in Appendix-XIV,

NEW DELHI;
25 July, 2023 RAJENDRA AGRAWAL,
CHAIRPERSON,
03 Sravana, 1945 (Saka) COMMITTEE ON GOVERNMENT ASSURANCES



Appendix- [

COMMITTEE ON GOVERNMENT ASSURANCES (2022-2023)

Statement showing summary of requests received from various Ministries/Departments
regarding dropping of Assurances and considered by the Committee on 19 May, 2023

Sl.  Memo &:&wl Ministry  Department Brief Subject
nces
1 37 USQ No. 589 Atomic Energy Dalay in
dated 27.02.2013 Commissioning of
Jaitapur Reactors
2 |38 USQ Mo. 2344 Atomic Energy | Environment Impact
| | dated 30.11.2016 | Assessment g
13 39 USQ No. 2899 Commerce and | Departmentof | Regional Trade
. dated 15,12.2021 Industry Commerce Agreements
4 140 SQ No. 35 Coal Opening of New
| dated 03.02.2021 Coal Mines |
5 |41 | USQ No. 4164 Law and Justice | Legislative Lawof Tots |
‘ dated 19.02.2014 | Department
B 42 (1) USQ No, 1390 | Heavy Industries | (i) Revival of
. dated 26.07.2016 Instrumentation
Limited
|
O 5Q Ho. 262 (i) Revival of Closed
dated 21.03.2017 | PeUs/Industrial
(Supplementary by Units
Shrl M. B, Ralesh, |
M.P.)
|
. (iii) Instrumentation
(i) 5Q No, 258 .
dated 13.03,2018 SUBEEIEE.
7 143 USQ No. 1860 Education Department of | Mental Health of
datad 14.,03.2022 School Education | Students
& Literacy
B |44 UsQ No. 72 Finance Departmentof | Ownership of
dated 19.07.2021 | Economic Affalrs | Foreign Portfolio
| Investors (FPls)
5 |45 (I) USQ No. 5148 | Finance Department of | (i) Overvaluation
| | dated 24.04.2015 Revenue and Undervaluation
I\ " of Imports
|
= |




'Sl.  Memo | Question/ Ministry Department Brief Sub
| No. [ N iscussion e
1 References
' (i) SQ No. 189 (ify Over Valuation of
dated 06.05.2016 Coal Imports
10 |46 USQ No. 1657 Ports, Shipping Passenger Shipping
dated 29.07.2021 and Waterways between Karaikal
and Sri Lanka
11 |47 USQ Ne. 940 Ports, Shipping Redevelopment of
dated 08.02.2018 and Waterways BDD Chawl, Mumbai
12 |48 (1) SQ No. 283 Culture (i) Criteria for
dated 09.08.2021 Classical Language
(il) SQ No. 283 (ii} Criteria for
dated 09.08.2021 Classical Language
(Supplementary by
Shri Gopa! Chinnaya
Shatty, M.P.)
13 |49 USQ No. 3871 Agricutture and | Department of Compensation for
dated 21.12.2021 Farmers Welfare | Agriculture and | Farmers
Farmers Welfare ‘
4 |50  |SQNo. 167 Civil Aviation Setting up of Cargo
dated 28.07.2022 Airport in Dewas-
T Shajapur
15 |s1 (i) SQ No. 59 Ministry of Social | Department of | (i) Sub-
l dated 25.06.2019 | Justice and Social Justice and | Categorisation of
| Empowerment | Empowerment OBCs

(i) USQ No. 480
dated 25.06.2019

(i) USQ Mo, 4513
dated 23.03,2021

(iv) USQ No. 2303
dated 16.03.2021

(v) USQ No. 3406
dated 16.03.2021

| (W) Commissicn for

Sub-Categorisation
of OBCs

(i) Sub-
Categorisation of
OBCs

(iv) Reservation
Benefit to OBCs

(v) Sub-

| Categorisation of

0OBCs




Subject: Request for dropping of Assurance given in reply to Unstarred
Question No. 589 dated 27.02.2013 regarding "Delay in
commissioning of Jaitapur Reactors”.

4%

On 27 February 2013, Shrl Sivasami C. and Shri R, Thamaraiselvan, M.Ps,,
addressaed an Unstarred Question No. SB9 to the Minister of State (Prime Minister's
Dffice). The text of the Questicn along with the reply of the Minister is given in the
Annexure.

2.  The reply to the Question was treated as an Assurance by the Committee and
required to be Implemented by the Department of Atomic Energy within three months
from the date of the reply but the Assurance Is yet to be implementad,

3.  The Department of Atomic Energy wide OM, No., 13/2/2/2013-Power dated 10%
February, 2017 had requested to drop the Assurance on the foliowing grounds:-

"The techno-commercial discussions being held between NPCIL and French Public
utility EdF are still in progress. Incidentally, it is submitted that six assurances
pertaining to Jaltapur praject are pending in Rafya Sabhe. Considering the
progress of negotiations and the delay in implementation of these assurances
Comymittee on Govemment Assurance, Rajva 5abha has been requested, with the
approval of MoS{PMO) to drop these assurances. The decision s awaited. The
issues imalved n the present Assurance are of similar nature, The process of
negotiations may take considerable time to reach a conclusion, after which NPCIL
can finalize the project proposal, Further, obtaining approval for administrative
aporoval and financial sanction for the Project from the Government (AEC/CCS)
may take considerable time "

4, The above request for dropping of the Assurence was considered by the
Committes at their sitting held on 24 February, 2020 and the Committes decided not to
drop the above mentioned Assurance, The Committee accordingly presented thelr
Fourteenth Report (17th Lok Sabha) to the House on 09 February, 2021 In which the

Committer desired that the Ministry should pursue the matter vigorously and eamestly
and fulfil the Assurance at the earfiest,

o However, the Department of Atomic Energy vide OM, Mo, 13/11/1/2022-
Power/15405 dated 05th December 2022 has stated as under:-

”~
=



"Both the projects [) Kovvada Nuclear Fower Project and i} Jaitapur Nuclear Power
Profect are under negotiations stage. The Department is actively engaged with
bath the French Government and the United States Government in finding closure

to all open issues. However, while doing so, the Department cannot chalk out a
definite timeline by which the above can be achieved and the said Assurances will

remain un-fulfiled tWf such time,

5. In view of the above, the Department, with the approval of the Minister of State
(Prime Minister's Office), has again requested the Committee to drop the Assurance.

The Committee may re-consider.

NEw DELHE:
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GOVERMMENT OF IMDIA,
DEFPARTMENT OF ATOMIC ENERGY
LOK SABHA
UNSTARRED QUESTION NC.82E
TO 2E ANSWERED OH 27.02. 2010

DELAY (N COMMISESIONING OF JAITAFUR. REACTORS

380, SHEI SivaSaMI C.:
SHRI R, THAMARAISELYAMN:

Wil the PRIME MIISTER ba plessed o sisie

Wl e Lie e that e works on ihe resctors st Jetes o hae baen Dagly delayvse
At e new axpacted @ 0o on slsam i 2096

{ty W uo, ihe detels theracs,

(6] ihe iniile| estimeted cost ol Jaltspur reaciors 2s 2gainst ihe cument expeciad coet;
{1 whathar tha Govemmen: sxpacis further cosl ovarning; end
‘20 if 90, e steps (2ken by tha Covamimant in thie reapand?

ANSWER

THE MIMISTER OF STATE FOR PERSONNEL, PUSLIL SRIEVANCES & PENSIONS
AND FRIME MINISTER'S OFFICE (BHRI V. HARAYANLSAWY |

(2384b)  The amivied dsis of covmenesmant of verk on e -mlact isin the vear 2015,

SR mmmﬂﬁdﬂmwﬁu&merrFWﬁ&mmmﬂw

i = . SR

‘ el discus skzlmmmhi muclesy
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Subject: Request for dropping of Assurance given in reply to Unstarred
Question No. 2344 dated 30.11.2016 regarding “Environment
Impact Assessment”,

Py

On 30 November 2016, Shri A.T, Nana Patil, M.P., addressed an Unstarred

Question No. 2344 to the Department of Atomic Energy. The text of the Question along
with the reply of the Minister is as given in the Annesure,

2. The reply to the Question was treated as an Assurance by the Committee on
Government Assurances and required to be implemented by the Department of Atomic
Energy within three months from the date of the reply but the Assurance is yet to ba
implemented.

3, The Department of Atomic Energy uifle O.M. No. 13/2)/81/2016-Power dated
Z7.02.2017 had requested to drop the Assurance on the following grounds:-

“That setting up of nuciear power plants through international cosperation Is a
long drawn activity involving negatiations with forelgn vendors for ariving at
economically viable offers, acceptance of safety parameters of these reaclors by
Indian Atomic Energy Regulatery Board (AERB), land acquisition at new sites,
abtainimg statutory environmental clearances, obtaining various stage-wise
olearances from AERSE, finalzation of detalled project proposal and obtaining
financial sanction for the profect from AEC/CCS. All these activities consume
consigerable amount of Hime and no time frame can be set for completion of these
activities, As no time frame can be set for complelion of these fong drawn
activities, it /s proposed that we rmay spproach Committee on Government
Assurances Lok Sabha to consider dropping of the above Assurance.”

4. The above request for dropping of the Assurance considered by the Committee at
their sitting held on 04 December, 2019 and the Committee decided not to drop the
above mentioned Assurance. The Committee accordingly presented their Sith Report
(17th Lok Sabha) to the House on 20 September, 2020 in which the Committee urgad

upon the Ministry that belng the nodal Minlstry, they need to co-ordinate with verious
agencies/stakeholders and bring the Assurance io its loglcal end,

5, Howsver, the Department of Atomic Energy vide O.M, No. 13/2/81/2016-
Power/ 14846 dated 24th November 2022 has stated as under:-

Di



"Presently negotiations are on with M/s Westinghouse Electric Company (WEC),
US4 covering different aspects of the praject. The negotiations as such are a long
drawn process. Baing & bilateral issue no specific time limit can be assigned, The

final outcome in the negotiations will depend upon the agreement to be reached
by both countries.”

6. In view of the above, the Department, with the approval of the Minister of State
(Prime Minister's Office), has again requested the Committee to drop the Assurance.

The Committee may re-consider.

New DELHI:
DateD: n‘ﬁﬁ ‘2:2 %5
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GOVERNMENT OF INDIA
DEPARTMENT OF ATOMIC ENERGY
LOK SABHA
UNSTARRED QUESTION NO. 2344
TO BE ANSWERED ON 230.11.2016

ENVIRONMENT IMPACT ASSESSMENT

2344 SHRIAT NANA PATIL:

Wil the PRIME MINISTER be pleased to state:

(@)

(b)
(c)

whethes the Environment Impact Assessment (EIA) and Environment
Management Flan has been compieted for nuciear power plant at Kovvada In
Andhra Pradesh;

if so, the details thereof; and

if not. the reasons for delay along with the presant status of the Project?
ANSWER

THE MINISTER OF STATE FOR PERSONNEL, PUBLIC GRIEVANCES &
PENSIONS AND PRIME MINISTER'S OFFICE (Dr. JITENDRA SINGH):

(8)

No, Sir.

(b)&(c) Environmental Impact Assessment (EIA) studies as per earlier approved

Terms of Reference (ToR) were complated. However, as the validity of the
ToRs had ended, fresh ToRs in line with the revised 'in principle’ approval of
the site by the Government was submitted to Ministry of Environment, Forest
and Climate Change (MoEF &CC). The fresh ToRs have been approved and
Envirenmental Impact Assessment (EIA) studies in line with them have been
initiated.

At present, the land acquisition proceedings, site investigations, process of

ootaining statutory clearances and techno-commercial discussions with

/

Westinghouse Electric Company (WEC) to arrive at a project proposal are f

G;demay e

e —————
EATTREAY
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A VENNMEN | ASSLIK
MEMORANDUM No. 39

Subject : Request for dropping of the Assurance given in reply to Unstarred
Question No.2899 dated 15.12.2021 regarding “Regional Trade
Agreemants”,

On 15 December, 2021, Shri Sushil Kumar Singh, M.P, addressed an
Unstarred Question No,2899 to the Minister of Commerce & Industry. The text of
the Question along with the reply of tha Minister is as given in the Annexure,

2. The reply to the Question was treated as an Assurance by the Committae on
Government Assurances and required to be Implemented by the Ministry of
Commerce & Industry (Dapartment of Commerze) within three months from the date
of the reply but the Assurance s yet to be implemented,

3.  The Ministry of Commerce & Industry (Department of Commerce) wide their
0.M. No.K-59022(11)/18/2021-AMTR dated 10 June, 2022 have requested wm drop
the Assurance on the following grounds:-

"It s stated that negotiations for review of the Regional Trade Agreements
(RTAs)/Free Trade Agreements (FTAs) are conducted from time to time, which
reguire consent of the partner countnies, Once the FTA partner countries
agree to such review negotiations, the process of review negations starts.
Maraover, the deadiine for completion of an RTA/FTA re-negotistion cannot be
predicted since the countries, who are signatory (o the Agreement are also
required to agree with the outcome. "

4. In view of the above, the Ministry of Commerce & Industry, with the approval
of Minister of State for Commerce & Industry, has reguested to drop the above
Assurance.

The Committee may consider,
Daten: |7]es|2s2 3
NEw DELHL
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GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY
(DEPARTMENT OF COMMERCE)

LOK SABHA
UNSTARRED QUESTION NO. 2899
TO BE ANSWERED ON 15" DECEMBER, 2021

RECIONAL TRADE AGREEMENTS
2899. SHRI SUSHIL KUMAR SINGEH:

Wil the Minister of COMMERCE & INDUSTRY (#1700 0= J=7 #1) be pleased
Lo State:

(a) the list of countries with which India is planning to or negotisting an Regional Trade
Apreements (RTA) currently;

(h) the list of quantifisbie benefits (without any jargon) of each existing RTA for India in
the last five years, RT A-wise;

{c) whether the RTAs heve succeeded in investment crestion,

(d) if 50, the dstails thereof; and

() whethier the Government is planning to renegotiate an existing RTA; and

(f) ifso, the details thereod?

ANSWER
wiftren T SR Ay § e Al (A i wde)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SMT. ANUPRIYA PATEL)

{a); Indis 15 actively negotiating Regiopal Trade Agreements (RTAs)/Free Trade Agreements
(FT As) with the following countrissiregions :

8 Countries/Regions T Name of the Agreement

1 | UAE India-UAE CEPA

2 Augtraliz India - Australia Comprehensive Economic

Cooperstion Agreement {CECA)
% Cande india — Canada Comprehensive Economic
. Partnership Apreement l

4 IsTasl India — lstael Free Trads Agreement (FTA) |

5 United Kingdom India-UK Enhanced Trade Partership (ETP)

& Armenta, Belarus, Kazakhstan, India-Eurasian Econonue Umon (EAEU) Free
|| Kyrgyzstan, and Russia Trade Agreement (FTA)

13



SL Countries/Regions Name of the Agreement .
T Euvropean Union India - EU Broad Based Trade and Investment
Agreement (BT1A)
8 South Africa, Botswana, Lesotho, India - SACU PTA
Swaziland and Namibia

(b), (c) & (d): India has signed 11 RTAs/FTAs with various countries/regions namely, Japan,
South Korea, Mauritius, countries of ASEAN region and countries of South Asian Association
for Regional Cocperstion. India's merchandise exports to these countries/regions have registered
a growth of 20.75% in the last five years. As regards India-Mauritius Comprehensive Economic
Cooperation and Partnership Agreement (CECPA), as this has been implemented w.e.f 01-04-
2021, it is too eatly to caloulate quantifiable benefits. The following table gives country/region
wise merchandise export details:

RTA partner countries/Region wise India’s exports
B Values in USS billion
India RTA partner - Names of RTAs Exportin | Exportin
Countries/region FY 2016 | FY 2021
- ASEAN India-ASEAN FTA 25,13 3149
India-Singapore CECA
India-Malaysia CECA
India-Thailand FTA - Early Harvest
_Scheme (EHS)
Japan India-Japan CEPA 4.66 443
South Korea India-South Kores CEPA : 3,52 4.68
SAFTA Agreement on SAFTA 18.60 2208
India-Sri Lanka FTA ‘
India-Nepal Treaty of Trade
India-Bhutan Agreement on Trade,
Commerce and Transit
Mauritius India-Mauntus Comprehensive It 15 too early to calculste
Economic Cooperation and Partnership | quamtifiable benefits  for
Agreement (CECPA) this RTA, as it was
implemented only wef
, 10.04.2021.
Source: Directorate General of Commercial Intelligence and Statistics (DGCI&S)

As per the FDI data maintained by the Department for Promotion of Industry and Internal Trade
(DPIIT), the cumulative investment received from the above countries/regions in the last 5 years
(between October 2016 and September 2021) is to the tune of USS 89 46 Billion, However, it is
not possible to ascertain if investment from a country has taken place due to signing of an RTA
or any other reason(s),

(e) & (f): Review of RTAsTFTAs with South Korca, ASEAN and Singapore is under /
fnsideration.

— FEERE
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES

MEMORANDUM No, 4 ©

Subject: Request for dropping of Assurance given in reply to Starred Question

Ne. 35 dated 03 February, 2021 regarding “Opening of new Coal
Mines.”

—

On 03 February, 2021, Dr, Sanjeev Kumar Singarl M.P., addressed a
Starred Question No. 35 to the Minister of Coal The text of the Question
alongwith the reply of the Minster is as given in the Annexure,

2.  The reply to the Question was reated as an Assurance by the Committee
and required to be implemented by the Ministry of Coal within three months from
the date of the reply but the Assurance is yet to be implemented,

3. In this regard, The Ministy of Coa! vide O.M. F.No. 54016/01/2021-
PS1/CPIAM dated 20™ May, 2022 and 03™ Novembaer, 2022 have stated as under:-

“The Question is regarding details of proposed new Ceal Mines and this
Ministry has provided all requisite detatls of 22 new Coal Mines planned by
CIL and 19 Coal Mines auctioned for commercial mining. Thus, the reply
given by the Ministry is complete as per requirement of the Question.
Therefore, this reply should not be treated as Assurance, Further,
operstionalzation of these mines will take considerable time, as opening of

coal, mines involves time consuming fulfiliment of various statutory
requirement/desrances, *

4, In view of the above, the Ministry, with the approval of Minister of State for
Coal have reguested to drop the above Assurance.

The Committee may consider.
DATED - 11143‘2523
NEW DeLHT:
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GOVERNMENT OF INDIA
MINISTRY OF COAL

LOK SABHA

TO BE ANSWERED ON 03.02.2021

Opening of new Coal Mines

*38. DR, SANJEEV KUMAR SINGARI,

Will the MINISTER OF COAL be pleased to state:
{a] whether the Government is planning to open new coal mines;

{b} if so, the details of the proposed number of new coal mines and the
proposed sites of mining;

(¢) whether the OQovernunent is planning to use forest lands for the

proposed new mines and if so, the detalls of place and number of hectares of
forest land to be used in case of cach new mine; and

(d) the percentage of energy needs of India that are achieved through coal
mining?
ANBWER

MINISTER OF PARLIAMENTARY AFFAIRS, COAL AND MINES
(SHRI PRALHAD JOSHI)

{a) 1o (di: A statement is laid on the Table of the House.

Lk



151 Popsition
Statement referred to in reply to parts !51 to (d) of Lok Sabha Starred

Question No.35 for answer on 03.02.202 gg by Dr. SBanjeev Kumar
5 ri re '0 of new Co
{a) Yes Sir,

(b) & (c): Coal India Ltd. (CIL] and its subsidiaries have planned to open 22 new )

coul mines. The details are as findely
et

El. [Bubsidiary [Name of Mine |State Area oﬁ
o, Forest
Land (Ha)
1 Eastern Coalfields [Hura C OC Jharkhand 560
Ltd. [ECL)
2 | Bharat Coking Coal [Moonidih XV Seam (Jharkhand Nil
Ltd. (BCCL} UG
3 | Central Coalficlds [Sanghmitra OC Jharkhand 553.53
Ltd, (CCL)
4 CCL handragupta OC Mharkhand 663.90
5 CCL Patratu ABC UG (tharkhand 103.43
6 CCL Piparwar Ph-1 UG Jharkhand 37.81
7 CCL ?gotxe Basantpur  VJharkhand 814,93
. achmo OC
8 CCL Pichri OC Jharkhand 23.02
9 | Northern Coalfields |Semaria OC Madhya Pradesh 333.16
Ltd. (NCL)
10 | Western Coalfields |Gandhigram UG adhya Pradesh 3.28
Ltd. (WCL)
11 WCL Sharda UG Madhya Pradesh 9.5
12 WCL Tawa III UG Madhva Pradesh 101.60
13 WCL Dhankasa UG Madhya Pradesh 385.84
14 South Eastern  Ambika OC Chhattisgarh 6.28
ICoalfields Ltd. (SECL)
15 SECL [Rampur Batura OC [Madhva Pradesh 4.65
16 SECL Durgapur OC Chhattisgarh 251.84
17 SECL Ketla UG Chhattisgarh 208
18 SECL Madannagar OC___ |Chhattisgarh 982.60
19 SECL elma OC hhattisgarh 390.73
20 SECL_ Porda Chimtapani |Chhattisgarh 183.03
a1 SECL Batura Weat OC Madhva Pradesh Nil
22 | Mahanadi Coalfields [Siarmal OCP Odisha 349,71
Lid. (MCL)

€



Further the following 19 coal mines have been recently auctioned for
commercial mining under the provisions of Coal Mines (Special Provisions) Act,
2015 and the rules made thersunder as well as under the provislons of Mines
znd Minerals {Development and Regulation) Act, 1957 and the rules made
thereunder:

E. Fbak memp:qq.mmn orest Area (i
o. er . : Green n Ha) as per
, er from Fo Plan s
Burvey of I mbmitted by
Map (%) r allottee
3 Bandha 185 40 ot Available
|
7 Brahmadiha 0.87 - il
3 Chakla .63 - 350
4 [Dhirauli Stratatech Mine[26,72 |55 Nat Available
ral Resources P
rivate Ltd, _
5 Gare Palma IV Uindal Power 14 10,15 e 91,179
1 imited
6 %}m—c Palma IV [Sarda Energy & [4.82 5 Nil
{7 nd Minerals Ltd
7 Gondulpara Enterprisi4. 1 - 176
‘B Gotitorie East [Boulder Stone 1,12 - 885
art Private Lt
=] ria West |4 2.04 -
10 Marki Mangli IYazdani Internai3.4 -- 111.8
r onal Private Lt
11 dhikapur Eal[EMIL Mines an (10,16 |- 218.9
t Mineral Reso
) ces Ltd,
12 Ezadbmapm W \Rredanm Lid, [1029 |- 84,7949
st




13 hara North {Fairmine Cerbo |1.09 Nil
Central & East ins Private Ltd.
)
14 [Sahapur East |[Chowgule and |6.59 -- 9.199
Company Privat
e Ltd.
15 [Sahapur West Sarda Energy a |6.19 - 35.263
nd Minerals Ltd
16 [Takll Jena Bell |Aurobinde Reali/9.36 (8] =
ora North & So [ty and Infrastra
th icture Private Lt
17 |Urma Pharitolad. 9,76 15 vot Available
18 [Urtan JIMS Mining Pri (3.79 ‘ Not Available
19 [Urtan North  [vate Ltd, 477 - Nil
(d): Currently, coal accounts for approximately 55% of the country's priman

energy consumption and CIL accounts for about 83% of country’s cos
production.

LLE S
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES
MEMORANDUM Na. 4\

Subject: Request for dropping of Assurance given In reply to
Unstarred Question No. 4164 dated 19.02,2014, regarding
“Law of Torts.”

On 19 February, 2014, Shri 1.M.Aaron Rashid, M.P., addressed an
Unstarred Question No. 4164 to the Minister of Law and Justice. The text
of the Question alongwith the reply of the Minister is as given in the
Annexure,

2.  The reply to the Question was treated as an Assurance by the
Committee and required to be implemented by the Ministry of Law and
Justice (Legislative Department) within three months from the date of the
reply but the Assurance is vet to be implementad,

3. The Ministry of Law and Justice (Legisiative Department) vide 0.M.
No. 21 (3)/2014-Leq.IIl dated 16 March, 2017 had reguested to drop
the Assurance on the following grounds:-

“That the propesal to consolidate/ codify the law relating to Torts s
under the examination of the Law Commission and the Commission
is yet to make a recommendation in this regard. Since no time
frame is fixed for the submission of the Report of the Law
Commission, it may not be possible to fulfill the Assurance.”

4. The above request of the Ministry was not acceded to by the
Committee at thelr sitting held on 24.01.2018, The Committee accordingly
presented their Eighty-Second Report (16th Lok Sabha) on 09 August,
2018 and directed the Ministry to impress upon the Law Commission to
get the Report submitted and then codify the law relating to Torts and
fulfill the Assurance at the earfiest.

5. However the Ministry of Law and Justice (Legisiative Department)
yide O.M. No, 21(3)/2014-Leq.-III dated 02 September, 2022 has again
requested to drop the Assurance on the following grounds:-

2



B.

“The Law Commission informed that the two prejects namely (i)
consalidate/codify law relating to Torts(ii) Legal provisions for civil
fiability and insurance in the case of manmade disasters; class-
action suits were taken up for study by the Law Commission of
India and are still pending, The 22™ Law Commission has been
constituted but the Chalrman and Members are yet to be
appointed. The subject matter will be placed before the 22nd Law
Commission for consideration on appointment of Chairman and
Membars of the Commission. Thereafter, Law Commission will
make its recommendations. On the basis of the recommendations
the Government will take appropriate steps for the implementation
of the report. The Law Commission may take some more tme for
submitting its report and no time frame can be fixed for the
submission of the report of the Law Commission.”

In view of the above, the Ministry, with the approval of Minister of

Law and Justice, has requested the Committee to drop the Assurance,

DATED: (7|

The Committee may Re-consider.

i323

MeEw DELHI
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GOVERNMENT OF INDIA Anntaya<
MINISTRY OF LAW AND JUSTICE
LOK SABHA
UNSTARRED QUESTION NO: 4164
ANSWERED ON;19.02.2014
LAW OF TORTS
J.M. AARON RASHID

(a)whether the country has an effective law of torts to provide relief to persons who have suffered
from harm from the wrongful acts of others;

(b)if so, the details thereof and if not, the reasons therefor, and

(e)the staps being teken by the Government to codify the law of torts to protect the interest of
victims of man-made disasters’?
Will the Minister of LAW AND JUSTICEbe pleasad to state:-

ANSWER

MINISTER OF LAW AND JUSTICE AND COMMUNICATIONS AND INFORMATION
TECHNOLOGY

(SHRI KAPIL S1BAL)
(a): No, Madam,

(b)& (c) ! In order to codify the law relating to Torts, 8 referance wasmade by the C
Govemment to the Law Commission of India to make its recommendations/repor.

%———'--‘-_—__

Law Commission of India Is yet to submit its recommendationsireport.

———

——
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH
MEMORANDUM No. 472

Subject: Request for dropping of Assurances given in replies to (1)
Unstarred Question No. 1390 dated 26.07.2016 regarding "Revival of
Instrumentation Limited"; (i) Starred Question No. 262 dated 21 March,
2017 (Supplementary by Shri M.B, Rajesh, M.P.) regarding "Revival of
Ciosed PSUs/Industrial Units”; and (iil) Starred Question No. 258 dated
13.03.2018 regarding “Instrumentation Limited Palakkad”,

———

The above mentioned Questions were asked by various MPs to the
Minister of Heavy Industries, The texts of the Questions along with the replies
of the Minister are as given in the Annexures (1), (I} and (il).

2,  The replies to the Questions wera treated as Assurances by the
Committee and required to be implemented by the Ministry of Heavy
Industries within three months frem the dote of replies but the Assurances are
yet to be implemented,

3. The Minstry of Heavy Industries wide O.M. No. 2(3)/2016-PE-
VIIL/CPSE-ITI{e-10427) dated 04 Ociober, 2022 has requested to drop the
Assyrancas on the grounds placed at Annexure.

4,  The Ministry, with the approval of the Minister of Heavy Industries, has
requested the Committee to drop the Assurances,

The Committee may consider.

Datad:- m\nﬁhaza
New Delhl



Annexure

“The Union Cabinat on 30.11.2016 approved the closure of the Kota Unit of
Instrumentation Umited and gave 'in principle’ approval for the transfer of
Palakkad Unit of Instrumentation Limited to the Government of Kerala (Gok). The
Kata Unit of IL dosed onl18,04,2017,

The GoK constituted a High Leve! Committes headed by the Chief Secretary of the
Gok to work out the modalities of the transfer of Palakkad Unit, Based on the
deliberations, a tripartite Memorandum of Understanding (Mol) was signed by
Government of India, Department of Heavy Industriss (now MHI), Government of
Kerala, Department of Industry and Instrumentation Limited on 16.11.2018
defining the modalities of transfer of Palakkad Unit to the Government of Kerala as
a ‘going concern’.

After the signing of the MolU, while the required assessment of Net Asset Value
{NAV) of the Palakkad Unit as on 30.09.2018 was underway, it was leamnt that the
High Lavel Committes had not taken inte consideration the value of land owned by
Pallakad Unit, measuring 56630 aces, assigned on registry by GoK to
Instrumentation Limited for the establishment of Precisicn Instrumentation Project
at Pudussery Kerals, which has material bearing on the transfer modalities.

As such, MHI informed GoK that the value of aforementioned land asset requires to
be re-assessed before arriving at the Net Asset Value of the Palakkad Unit as the
valuation was based on an aroneocus assumption abaut the nature of the title of
the land. It js essential that this matter be mutually resolved through discussion
based on extant rules. However, the Government of Kerala has been continuously
insisting on the fact that the land was transferred to the Instrumentation Limited in
1964 at free of cost and as such, the value of the land cannot be taken into
account while calcuiating the NAV. The value of this land has not yet been
assessed due to reluctance of the Government of Kerala to discuss the matter,

It Is pertinent to mention here that this Ministry has past precedents for similar
instances wherein the land in possession of CPSEs has been transferred to the
State Government in lieu of compensation.

(1) In 2018, 181.83 acres of leasehold land of 1L Kota Unit at Kota and 10.59 acres
(0.59 acres free hold and 10 acres of leasehold land) at Sitapura, Jaipur transferred
back to the Government of Rajasthan in lieu of a waiver of a loan of Rs.136.49
crores by GoR to IL

(ii) In 2018, The Government of Haryana approved the proposal for taking over/
back 446 acres of land of the HMT, Pinjore for & total consideration of Rs.249

crores. This land was originally given free of cost to HMT by the Punjab
Government.

The process of transfer of Palakkad Unit of IL to GoK has not progressed due to
reluctance of GoK to discuss the matter related to valuation of land owned by IL
Palakkad, Therefore, these Assurances are not likely to be implemented/ fulfillad In
the near future.”
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Annextime« ]

GOVERNMENT OF INDIA
MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
DEPARTMENT OF HEAVY INDUSTRY

LOK SABHA
UNSTARRED QUESTION NO.1390
TO BE ANSWERED ON 26.07.2016

Revival of Instrumentation Lid,

1390. SHRIMULLAPPALLY RAMACHNADRAN:
SHRIM.B. RAJESH:

Will the Minister of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be plessed 1o
state:

{a) whether the State Government of Kerals has informed the Government ragarding their decision
to take over Instrumentation Ltd., Palakkad in Kernla;
{b) if 50, the deteils thereof and the reaction of the Government thereto; and

{c) the progress made so far in this regard along with the time by which the takeover is likely 1o be
completed?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC
ENTERPRISES (SHRI BABUL SUPRIYQ)

(a): Yes, Madam, the siate Government of Kerala has conveyed in principle approval for taking
over Instrumentation Ltd._, subject to the assessment of the assets and labilities

(b): A request was made to Government of Kerala (GoK) 1o consider the option of taking Palakkad
Unit of Instrumentation Limited (IL). GoK has given “in principle” approval for taking over
Palakkad unit of IL subject to assessment of assets & liabilities.

(e): The modalities for takeover of Palakiad, Unit of 11 by Golf.'. is beir

nit worked _out by a
committes with representatives of Government of Kerals, Central rmment & Instrumentation
S o s

i =
i
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Anncrnse~FE

GOVERNMENT OF INDIA
MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
DEPARTMENT OF PUBLIC ENTERPRISES

LOK SABHA
STARRED QUESTION No. 4262
TO BE ANSWERED ON 21" March, 2017

Revival of Closed PSUs/Industrial Units
*362. ShriSyama Charan Gupta:

Will the Minister of HEAVY INDUSTRIES & PUBLIC ENTERPRISES be pleased to
‘state:

() whether the Govemment has any scheme or action plan to protect sick public sector
undertakings and for revival/ rejuvesation of PSUsfindustriel unity which have been
closed down;

it} if so, the details thereof indicating the details of the PSUs/industial units where revival
plan is being implemented, State and location-wise including Naini in Allshabad;

(¢) the action taken by the Government to provide means of livelihood to the workers
mlweﬂ in the sickiclosed down PSUs/industrial units including in Naini, Allahabad;

(d) whether the rising dues of the workers in these units is leading to unrest among the
workers and if so, the correstive steps being taken by the Government in this repard?

ANSWER

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
(SHRI ANANT G. GEETE)

(a} to (d): A statement is laid on the Table of the House.

LR R



Statement referred to in Lok Sabha Starred Question No.*262 for reply on 21.3,2017 on
“Revival of Closed PSUSIndustrial Units™

(#) & (b): Central Public Sector Enterprises (CPSEs) function under the administrative
control of various Ministries/Departments. The concerned administrative Mimistry/ Department
is responsible for revival/rejuvenation of sick CPSEs/Units including those located in Naini,
Aliahabad which have been closed down,

Department of Public Enterprises (DPE) deals with policy issues applicable to CPSEs. DPE, as a
nodal Department of CPSEs has, inter alin, issued guidelines for revival and restructuring of sick/
incipient sick and weak CPSEs on 29.10.2015 which are administered and implemented by the
administrative MinistriesDepartments in respect of CPSEs functioning under their control. As
per the guidelines issued on 29.10.2015, the concerned administrative Ministries/ Departments
are responsible to monitor the performance of the CPSEs and take remedial steps by formulating
revival/restructuring’ disinvestment/cicsure plans for CPSEs and afier obtaining the approval of
competen: authority, implement the plans.

As far as the Depariment of Heavy Industry (DHI) s concerned, it has been undertaking
appraisal of the status of cach CPSE on casc to case basiz and the ones having profitability
potential are supported to improve their performance while the chronically sick and loss making
companics are closed down with attractive compensation to the employees. The details of
approvals of the Government in respect of CPSEs under the administrative control of
Department of Heavy Industry are given in Annex-1.

(¢); The interests of the employees are kept in view by the administrative Ministry/Department
while formulating revival/restructuring plans which include provision of VRS, settlement of
employes related dues, stanttory duss, ete. The guidelines issued by DPE for time bound closure of
CPSEs oa 07.9.2016, mnter alia, provides for payment of VRE at 2007 notional pay scale, Further,
the Counselling, Retraiming & Redeployment (CRR) Scheme of the Government provides
opportunities of selffwage employment to the employees or their dependents separated under
Voluntary Retirement Scheme (VRS) Voluntary Separation Scheme (VSS) or retrenched due to
closure/restructuring of the CPSEs. The Scheme aims at providing short duration skill
development! entreprencurship development training programmes (o equip the beneficiaries for
selff wape employment.

{d): DPE does net maintsin the data centrally on the dues of the workers in these units, As far as
dues of workers in CPSEs/ units under DHI sre concerned, the details are at Annex-Il. DPE has
no nformation on unrest among the workers due to their dues. However, there are no reports of
lahour unrest in the CPSEs/Units under closure functioning under DHL



PART A: Status of closure of CPSEs
S. |Nameof CPSEs | Dateof Current Status
No. Decision

1. | HMT Bearings | 06.01.2016 | All emplioyees of the these companies have been relieved
Ltd, through VRS/VSS except 146 employess of Ranibagh Unit

2. 'HMT Watches of HMT Watches Ltd. who moved to High Cowst and
Lid, 1 obtained sty on closure of the company. Matter is

3. | HMT Chinar | subjudice.

Watches Ltd. l

4. | Tungabhadra | 22.122015 | VRS completed with all employess relieved and dues |
Stee! Products settled.

Lid.

5. | Hindustan 28092016 | All employees of HCL (except 125 employees of Nuni
Cables Ltd, Unit, Allahabad) relieved on VRS. Naini Unit bas been

trensferred to HAL with 125 employees,

6. | Hindustan 28.02-2014 | 466 employees have been relieved through VRS and |67
Photao Films employees are still on the rolls of the company. The matter
Mig. Co. Ltd. of appointment of Official Liquidator was last heard on 1*

and 2 March, 2017 in the Hon’ble High Court of Madras.
Matter is subjudice.

7. | HMT Lid. | 27.10.2016 | Gevernment has approved closure of HMT Tractor Division
(Tractor of HMT Ltd. with stiractive VRS / VSS package at 2007
Division) notienal pay scsles to its employess. An Amourt of

Rs.303.68 Cr. has been released to the company on
19.1.2017 for VRS/VSS purpose. An additional fund
amounting w0 Rs240 Cr. was released to the company on
10.22017 for VRS/VSS.

8. | Instrumentation | 30.11.20i6 | Government has approved closure of Kota Unit of

Ltd. (Kota Unit) Instrumentation Ltd. with attractive VRS/VSS package ar
2007 notional pay scaies 1w cmployees of Kots Umit of
Instrumentation Lid. including the payment of pending
salary, statstory dues otc., which amounts to approximately
Rs.438 crore, Accordingly, VRS/VSS for Kot Unit's |
employees bas been opened on 8" December, 2016 upw]
- 18" Masch, 2017, .

2



PART B: Stratogic Disinvestment of CPSEs:

Government, on 27.10.2016, has given in principle approval for strategic disinvestment/ merger
of CPSEs under DHI as per below:
(i) 100% disinvestment of Bridge & Roof Co. Ltd, Scooters India Ltd. (Lucknow), and
Bharat Pumps & Compressors Lid. (Naini, Allahabad)
(11) Disinvestrent of 100% shaseholding of the concerned CPSE in Hindustan Newsprints
Lid. to strategic buyer through two stage auction process,
(iii)Units of Cement Corporation of India Lid. to be disinvested where it is legally
permissible to strategic buyer through two stage auction process.
(iv)Merger of Engincering Projects (India) Ltd. with similarly placed CPSEs.

E2 2]
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Current Status

S. | Name of CPSEs
No.

1. | HMT Bearings | All employess of the these companies have been relived through YVRS/VES
Lid. except 146 employees of Ranibagh Unit of HMT Watches Ltd. who moved o

2. | HMT Watches | High Cowt and obtained stay on closure of the company. Matter is subjudice.
Litd. An smount of Rs. 427 81 crore was appioved by the Cabinet Committee on

i, | HMT Chinar Economie Affairs (CCEA) towards VRS ( V5SS out of which, Rs. 381.24 crore
Watches Led. has been released so far. Further, HMT Watches Lid. has sought funds frem

DHI for payment of salary for the period from Janaary, 2016 1o March, 2017
of Rs.19.00 cr, (for 815 employees relieved between January 1o June, 2016 -
Rs.10.70 crore and for |46 employvess of Waich Factory Ranibagh who did
not opt for VRS - 830 crore). In this regard, company has been asked to
explore alternate measures including sale proceeds of moveble assets to
arrunge at their own,

4. | Tungabhadrs VRS complewd with all employees relieved and aill dues setiled.

Steel Products
Led,
5, | Hindustan All employess of HCL (except 125 employees of Nainl Unit, Allshabad) bave
Cables Led. opted for VRS Naini Unit has been transferred 10 HAL with 125 employees.
Amount of Rz. 250 928 crore has been released for VRS / VES. Dues have been
settled in all cages except 21 cases due to technical reasons.

6. | Hindustan Photo | 466 employees have been relieved through VRS and 167 employees are still

Films Mfg. Co. | on the rolis of the company, Matier is subjudice.
Lad.

7. |HMT Ltd. | 849 smployess out 1001 have been relieved on VRS/YSS. An Amount of
(Tractor Rs.303.68 Cr has been released to the company en 19.1.2017 for VRS/VSS
Division) purpese, An additional fund amounting to Rs240 Cr. was released 10 the

company on 10.2.2017 for VRS/VSS and the balance amount which is stifl to
be released is Rs5,175.04 Cr. Employee representatives have filed writ petition
v/s Union of India, DH1and HMT Lid. challenging order on closure of tractor
unit, Heaning was heid on 3.3.2017 and was adjourned to 20,3.2017. Ministry
~ of Labour & Employment accorded permission of closurs of units of Tractor

3e




Division. 152 employees did not opt for VRS/VES and approached Hig:
Court against closure decision. High Court has granted stay against closure, |

No,

Name of CPSEs

Current Status

Instrument‘:ﬁon
Ltd. (Keta Unit)

| VRS/VSS for Kota Unit's employees has been opened on 8" December, 2016

upto 18" March, 2017, Government has approved an amount of Rs. 438 ¢,
approximarely for the purpose of payment of pending salary, statutory dues
gic. of its employees, which amounts to spproximately Rs.438 crore. Further
action to release the amount wounld be initiated when VRS/VSS is closed.

Ry
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(Q.262)
T wren & FReTh B9 & w0 IuEe o1 w9 ud wenrd aomeietete gt
& JregEvige o e B G moerd deen 87 9§ N owdd = s @ el
wevemrs A T wies ©n e feET § e W WITH-TR ®0T F Og el
vy A waien o) o ev
oft gro stree M8 srmen @ seE weee A wet woEETT g s w @ Ros R &)
o W F W o % 9w B ow § B g @ 9 e wem A il 0 @
a A g A AR A A Seed oft i ofiw & wE ew o Sow R @ 4 R
TR TEm sEwe R #R @ daem § Tew o B 9OR R 9 owEm R A & owed
wediuw oy YA 8 R s e e w e o e e @ e R
T & TN a% ge e g ted Wi 4 o e wwed faits @ e A
fmgavedte w1 e #1 wn B § wied o ww W@ 8 TE e sfem s @
Foyr swen s 3 WS & gwiey =@ R 9 g P =8 fBrm o 2
i v M TE ¢ TR, (EEWE & S At e RE owwm o a0 W
WAl vd st gt | wdv weedl o ardifEe ave we w B e gm
g wvegTE @ Tt &7 T O WAl # T S T Aed o0 & TR T B Y
T e &7 Uiy @ Y 39 ERe H wEER G 9 @ T ooy e wmoa f
o s e WA wee o o o @l ¥ few wem & o) W e ® weE £ S
T A Nl W e | e w e s A ® e e § sl P
Py e g PR & 2wl P i € ond 3l dEem & dew o W St W g
4 ffum oy § 4 e 4 e gen € el o Rfes w4 8§ & o
TE I TN SRR W 0E o 0w o1 W o Cmiu T & gwier el @
W O W A e Bl §T EE W mRe o 1997 W Hiwen W AT aR T 4 oW
F9aN g9 96 ooy &) Y-EhER @ MR W AR ¥ @ €1 50 e 9 B T UH a0
G % & st S ond w8 B o oAmd wel § R ol ol ofte <o
s, =99 B wiver 39w ot e # e o e @ e e oem #)
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ot viva WM : aEnE wEEA, Twgs @ U i gt g f i e o 8
Mgy f e s S g e st s m
i & Frowge sy v @ =R B fuwge & Rerd @ g o 2011 4 s oad
T | W so Wywgs w1 951 Rwr e o it T s deew O i @ R
U% Twee GwgE @ wW REW Y "Ed £ wRd Ak § aw 0wt e g f
G iR M R O 8 0 o e R e i 0 e
faem &7 99 en o ¥ @ RRgwE T BE @ ToR o dhie RRsew d
759 Ty Tuw m £ faed el wgw @ w o o e & 9ee Ramee & faw
T FW T WeE fEw a7

o arres T e wens o, SR e A R § Ry e W ae v W o
PO WO Bl R WeW SEW W EW 1 wem ¥ wEw ol aew Regenme duw
wEE fofids € s 3 gffew oo o i & 2| oo Reas = fa o
wemn & sy w9 dfine | vz fen 8 ol & o Rogoe do difce @ g @ S
SHRI M.B. RAJESH : Madam Speaker, | want to thank both the Union
Government and the Government of Kerala for helping to save the Instrumentation
Limited, Palakkad. Tt isa profi-making PSU but there are some unceriaintics and
delay related to the package as to who will bear the liability of Rs. 40 erore
towards salary dues.

Will the hon, Minister assure this angust House, in order to expedite the
handing-over of [L. Palakkad, that the Government will take up the responsibility
of the liability of Rs. 40 crore and expedite the matter?
ot arrs T W ars O, Sl TR @ 9 ofew € - e o w2
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SHRI ANIL SHIROLE - Hon. Speaker, I want to ask the hon, Minister, through
you, as to what steps have been taken by, the Government to revive the Hindustan
Antibiotics in Pune district and the result thereof,
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SHRI] JOSE K. MANI : Madam Speaker, in the answer, the hon. Minister has
stated, “As far as the Department of Heavy Industry is concerned, the units having
profitability potential are supported to improve their performance™,

The Public Sector Undertaking, the Hindustan Newsprint Limited in my
constitucncy is making profit since 1982, right from its inception, except for three
years in which it incurred loss. During the last year also it made profit. But now
the Government has taken a decision 1o privatise it. The Kerala State Assembly
has passed a Resolution unanimously that this unit should not be privatised. There
is & contradiction here. 1 am not against the units being closed which are in red.
But a unit which is earning profil is being privatised. ... (Imterruptions)

So, 1 would request the Government to protect HNL from being privatized,
... (Interrupiions) | demand from the Minister to roll back that decision taken by
the Government. ... ({aferruptions)

HON. SPEAKER: All of you sit down. This is not the way.

oo {Interruptions)
HON. SPEAKER.: The Minister is answering.
N o TR TR TS ey o, B e § A g vEe 1 o W
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i | fER ER & @ (EEam) A UER e g9 o)
AT S OE i O T 1 o we AR | dee oot gr £ 9 @)
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HON. SPEAKER: Not like this. This is not the way. Please take your seats,

... (Interruptions)
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GOVERNMENT OF INDIA
MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES .
DEPARTMENT OF HEAVY INDUSTRY

LOK SABHA

STARRED QUESTION NO.258
TO BE ANSWERED ON 13.03.2018

Instrumentation Lid, Palakkad
258. SHRIM.B. RAJESH:

Wiil the Minister of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be pleased
o ghate:

(a) whether both the Union Government and the State Government of Kerzla have completed the
formalities for the mkeover of profit making unit of Instrumentation Ltd, (IL), Palakkad;

(&) if so, the details including the terms and conditions and timeline of the takeover:

(c) whether the closure of Kot unit of IL has been completed; and

{d) if so, the amount spent on settlement of the dues of the employees of IL, Kot unit?

ANSWER
MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
(SHRIANANT G, GEETE)

(2) to {d): A Statement is laid on the table of the House.
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STAT NT

Statement referred to in reply to parts (a) to (d) of Lok Sabha Starred
Question No. 258 for 13.03.2018 asked by Shri M.B. Rajesh regarding
“Instrumentation Ltd. Palakkad™

{a) & (by No Madam. The formalities for trunsfer of Instrumentation Lid. (IL), Palakkad to
Government of Kerala are in progress. The methodology and terms and conditions for transfer
of Instrumentation Ltd (IL}, Palakkad are under discussion with Government of Kerala, but are
yet to be finalized. e

(¢) & (d): All the empleyees on roll in the Kota Unit of Instrumentation Limited have been
given VRS/VSS as on 18.04.2017 and all the liabilities pertaining to the employees are sestled.
An amount of Rs 42939 Cr, Was incumred towards settlement of employees lisbilitiss of
Instrumentation Lid., Kota,
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH
MEMORANDUM No. 43

Subject: Reguest for dropping of Assurance given In reply to Unstarred
Question No. 1850 dated 14.03.2022 regarding "Mental Health of
Studenits”.

On 14 March, 2022, Shri Parvesh Sahib Singh Verma and Shri Arvind
Ganpat Sawant, M.Ps., addressed an Unstarred Question No. 1860 regarding
"Mental Health of Students’ to the Minlster of Education. The text of the
Question alongwith the reply of the Minister is given in the Annesura-1.

2. The reply to the Question was ftreated as an Assurance by the
Committee and required to be implemented by the Ministry of Education
(Department of School Education & Literacy) within thiee months from the
date of reply but the Assurance is yet to be implemented,

3. The Ministry of Education (Department of School Education & Literacy)

vige Q.M. F. No, 4-4/2022-5ch.4 dated 07 September, 2022 has requested to
drop the Assurance an the ground placed at Annexure,

4, The Ministry, with the approval of the Minister of State in the Ministry of
Fducation, has reguestad the Committes to drop the Assurance,

Tha Committee may consider,

Dated:- 17|ss|2023
New Delhi
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Annexurs

*According to para 4.30 of National Education Policy (NEP), 2020, the formulation of
a new and comprehensive National Curriculum Framework for School Education
(NCFSE), will be undertaken by the NCERT based on the principles of the National
Education Policy, 2020, front-line curriculum needs, and after discussion with all
stakeholders including State Governments, Ministries, relevant Departments of the
Central Government, and other expert bodies, and will be made available in all
regional languages. The NCFSE document shall henceforth be revisited and updated
once every 5-10 years, taking into account front-line curriculum.

Para 27.1 of NEP, 2020 provides that any policy’s effectiveness depends on its
Implementation, such Implementation will require multiple initiatives and actions,
which will have to be taken by multiple bodies in a synchronized and systematic
manner. Furthermore, as per para 27.3 of NEP, 2020, the implementation of NEP,
2020 to be completed in the decade of 203C-40.

The matter has been examined in pursuance of the new NEP, 2020 announced by
the Government and it has been decided to prepare a new National Curriculum
Framework for School Education (NCFSE). It has been decided that the NCF should
be framed by incorporating and integrating the local & indigenous flavour from
across the country through wider consultation. Accordingly all StatesfUTs have
been requested to develop the State Position Papers which would contribute to the
preparation of National Curriculum Framewark.

This Ministry has constituted the Natiopal Steering Committee (NSC) for
development of National Curriculum Frameworks (NCFs) an 21.09.2021. Hence, the
process for preparation of the new NCFS has already been initizted. The entire
process is likely to take a considerable time. However, the entire process will be
completed as per the time-lines given in the NEP as mentioned above.”
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GOVERNMENT OF INDIA
MINISTRY OF EDUCATION
DEPARTMENT OF SCHOOL EDUCATION & LITERACY
LOK SABHA
UNSTARRED QUESTION NQO, 1860

TO BE ANSWERED ON 14.03.2022
Mentzl Health of Students

1860, SHRIPARVESH SAHIB SINGH VERMA.:
SHRI ARVIND GANPAT SAWANT:

Will the Minister of EDUCATION be pleased to state:

(2} whether the Government hes undertaken rescasch to assess the situation of stress and
depression among the students, beth in schools and universities and I so, the details thereof,
Siale-wise:

{b) if not, the reasons thesefor;

{¢) whether thers are any stodies done by the Government 1o compare the mental health states of
students in the country and those from other countries and i s, the details thereof;

id) whether there is a resolution in the pipelines to tackle stress and depression smong the
students, which can belp sccommoedate students’ mental health needs in varous streams of
education and if so, the details thereof and the plen prepered in this regard; |

(#) the details sbout the performance of the Central Mental Health Authority during the last three
yours;

() whether the Government has issued gmdelines to States concerming inclusion of mental
heglthcare in schools and if so, the details thereof and if not the reasons therefor; and

(2) whether the Government proposes to include meatal health in school curricuium to reduce
stigma attached to mental health problems and if so, the details thereof including the time by
when the same is likely to be done?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF EDUCATION
(SMT. ANNPURNA DEVYT)

(@) & (b} The Ministry of Health and Family Weiface have informed that 25 per the National
Menial Health Survey, 2016, the prevalence of mental disorders in adults ever the age of 18

years is about 10.6%. The prevalence of mentel disorders in the age group of 13-17 years is
7.3%.



(E:l; Nuq Sil’.

(d) The Mimstry of Education has undertaken & proactive fnitiative, named, ‘Manodarpan’,
covering a wide range of activities to provide psychosocial support to smdents, teachers and
families for Mental Health and Emotional Wellbeing during the COVID cuthreak and beyond.
A Working Group, having experts from the fields of education, mental health and psychosocial
issues a5 its members, has been set up to monitor and promote the mental health issues and
concerns of students and to facilitate providing of support o address the mental health and
psychasocial aspects during and after COVID-19, through counselling services, online resources
and helpline.

Under the Manodarpan initiative a Web page (URL: hitp://manodarpan.edueation gov.in ) has
been created on  the Ministry of Education website carrying advisory guidelines, Frequently

Asked Questions (FAQs), Practical tips, posters, videos, do’s and don'ts for students,
teachers/faculty and families for psychosocial support have been uploaded on the Web-page.
Handbock on Mental Health & Wellbeing- A perspective; Handbook on 21* century skills for
school students and a national level dircctory of counsellors have been uploaded on the
Manodarpan web page. A national level directory of counselors has also been uploaded on the
webpage. Regular Webinars are organized under the segis of Manodarpan on - mental health and
wellbeing of children

A Natienal Toll-free Helpline (8448440632) for & country-wide outreach to students from
schools, colleges and universities to provide them tele-counselling to address their mental health
and psychosocial issues during and after the COVID-19 simation has been set up. The National
Toll-frec helpline has been functional since 21% July, 2020. Tele-counselling has so far bzen
provided to more than 12800 callers since the lagnch of the toll-free helpline.

NCERT has started ‘NCERT Counselling Services for School Children” in April, 2020 to help
school students across the couniry share their concems. This service is provided free of charge
by about 270 counsellors across different regions of the country. Live inferactive sessions on
‘SAHYOG: Guidance for Mental Wellbeing of Children” zre telecast on 12 PM eVidya DTH-TV
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channels for classes | to 12. To handle stress and anxiaty, recorded videos on Yoga are telecast
thzough 12 DTH TV channels with effect from |* September, 2020 from Classas | 1o |2 and also
digital resources are made available in digital platforms, i.e, DIKSHA.

Under the segs of the School Health Programme under Ayushman Bhoret, NCERT has
developed n comprehensive package titled "Treining snd Resource Material: Health and
Wellness of School-going Children”. A specific module has been included on “Emotional Well-
being and Mental Health™, which has activities related o the mental health and well-being of
smdents and teachers.

The Central Board of Secondary Education (CESE) provides pre and post examination tele-
counselling facilities through centrelized toll-free helpline. Due 1o the corona pandemic, CBSE
started an additional Toll-Free Tele Helpline on CORONA VIRUS safeguards for students, The
Board has published material on how to be stress free. Audio-visual presentations on issues
affecting mental health during this erisis were mede available on officlal YouTube and Facebook
handles of CBSE.

Further, to address the burden of mental disorders, the Government of India & supporting
implemenation of the District Menial Health Programme (DMHP) under the National Mental
Health Programme in 704 districts of the country for detection, management and treatment of
mentel disorders/ iliness with the majar components of counselling in schools and colleges, work
place stress masagement, life skills training, suicide prevention services and Infermation,
Bducation and Communication (IEC) ectivities for generation of awureness and removal of
stigmn associated with Mental [llness.

(g) The Govemnment has constituted the Central Mental Health Authority (CMHA) under the
Mental Hegltheare Act, 2017, Central Mental Health Autharity & State Mental Health Authority
(SMHA ) are meant for reguletion & co-ordination of mental health services under the central &
state povernments respectively, 28 stetes have cstablished the SMHA, 16 states have established
State Mental Heslth Review Boards and 18 stares have created State M=ntal Health Fund. Four
meetings of the CMHA hove already been held.



{f) Education being a subject in the Concurrent list of the Constitution and majority of schools
are under the jurisdiction of StateUnion Teritory (UT)Governments, it is for the respective
State/UT Gevernment to take appropriate action to include meatal healthcare in their schools,

(g) As per the perspectives of the NEP 2020, NCERT has initiated the development of four
National Curriculum Frameworks, viz, in the ar;; o? Mmm
and ‘Edumtmn. Teecher Education and Acult Edmanon In view of providing inputs to these
cnmiculum frameworks, 25 National Focus Groups have been constitnted. Among these two
Focus Groups- Health and well-being, voga, sports and fitness and also guidance and counselling
cover the social, emotional and mental health,
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH
MEMORANDUM No, €14

Subject: Request for dropping of Assurance given In reply to Unstarred
Question ho, 72 dated 19,07.2021 regarding "Ownership of FPIs".

On 19 July, 2021, Smt. Mahua Hoitra, M.P., addressed an Unstarred

Question No. 72 regarding "Ownership of FPIs" to the Minister of Finance. The
text of the Question alongwith the reply of the Minister is glven in the
Annexure.

2. The reply to the Question was treated as an Asswance by the
Committae and required to be implemented by the Ministry of Fnance
(Department of Economic Affairs) within three months from the date of reply
but the Assurance Is yet to be implamented.

3. In this regard, the Ministry of Finance (Department of Economic Affairs)
vide O.M. F, No. 2/3/EC8/2021 dated 13 January, 2023 has stated as under:-

‘As the Investigations by Directorata of Revenue Intelligence (DRI) are
held up as It is not able to execute Its Lelters Rogatory for cbtaining
infarmation from foreign authorities. Similarly, Securities and Exchange
Board of India (SEBI) is not able to complete its investigation due to
unavailability of certain information from foreign securities market
regulators. Further, as the DR1 and SEBI are not able to complete
Investigations, Cnnumttec on Government Assurances (CoCGA) is
requested to treat this Assurance as “dropped” as the same cannot ba
fulfilled in a time bound manner due to issues invoived in investigations,

and that the completion report shall be submitted once investigations
are complete.’

4. In view of the above, the Ministry, with the approval of the Minister of

State In the Ministry of Finance, has requested the Committee to drop the
Assurancs,

The Committee may consider.
Dated:~ l"liusiz_,zb
New Delhl



Anpexunt

MINISTRY OF FINANCE
DEPARTMENT OF ECONOMIC AFFAIRS
LOK SABHA
QUESTION NO. 72
TO BE ANSWERED ON MONDAY 19, JULY 202 |/Ashadha 28, 1943 (Saka)
Ownership of FPIs

72: Shrimati Mahua Moltra, MP
Will the Minister of FINANCE be pleased to state ;

(a) The details of ultimate beneficial ownership of Foreign Portfolie Investors (FPIs)
owning stake in Adani Group companies given the market cap of Adani Group
Companies, the ownership of strategic assets, and for the benefit of retail investors;

() Whether the FPIs and/or Adani entities are under investigation by SEBI, IT, ED, DRI,
MCA for suspicions transactions and if so, the details thereof and if not, the reasons
therefor;

(¢) Whether it is not a fit case to seize the zssets first under PMLA and investigate
thoroughly and if so, the details thereof;

(d) Whether the pecple of the Monterosa Group, AlastairGuggenbuhl-Even, Eric
Widmer, Mantinde Quevain, Florian Linner are under investgation by the agencies at
all and if so, the details thercof; and

(e) Whether it is a fact that three funds namely ALBULA INVESTMENT FUND LTD,
CRESTA FUND LTD, APMS INVESTMENT FUND LTD are in the SEBI frozen list
of May and 15 June but a clarification is issued by NSDL that these accounts are not
frozen in the case of Adani companies and if so, the details thereof?

ANSWER

MINISTER OF STATE FOR FINANCE
(SHRL PANKAJ CHAUDHARY)

{a) Six companies of the Adani Group are listed end traded on recognized stock
exchanges in Indiz. The holding of Foreiy.. Portfolia Investors (FFls) in these
companies is based an day to day trading of shares and thus dynamic

—
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Based on information shared by SEBL, the details of ultimate beneficial owners of
FPis owning stake in the six companies as on June 30, 2021 is enclosed at Annexure
L

(b) Yes Ma'am. SEBI is investigating some Adani Group companies with regard 1o
wmm Regnlsuons Further, the Directorate of Revenue Intelhgencz
(DRJ) is imveatigating cemm mﬁdes belonging o the Adam Group of Compames |
u.ndar iaw’sadmmwlemd by it.
As far as investigation under Income Tax Act, 1961 is concemed, disclosure of
mformation regarding specific txpayer is prohibited except as provided under
Scction 138 of Act: No such Investigation 15 going on in the Enforcement Directorate
(ED).

(¢) As stated at (b), the Enforcement Directorate i& not carrying out any such

investigation.

(d) No, ma'am,

(2) In a matter pertaining to issuances of Global Depository Receipt (GDR) by cermin
Indian listed companies, SEBl vide Order dated June 16, 2016 had directed
depositories to freeze particular beneficiary accounts of eertain FPIs including Albula
Investment Fund Ltd., Cresta Fund Lid., and APMS Investment Fund Ltd. However,
no Order in respect of other beneficiary accounts of these three FPIs has been passed
by SEBI,

EEEEa s
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ANNEXURE |

EMERGIMNG METS ETF

Name of Company: ADANI TOTAL GAS .
Sr. | Name of FPI Mame of Ultimate Eeneficial Cwner (LUBO)
M Senivr Manogemuent Officlal (n case ne BO
identifed)
1 BNP PAHIBAS ARBITRAGE Jaeques Yigno,
Micolus Margus
I | NEW LEAINA INVESTMENTS LIMITED Murgaret 52k Shie-Sankatsing;
Jam Scheelings;
- e o Collin de Wit
1 | UNIVERSAL-INVESTMENT-GESELLSCHAFT MBH ON | Mickael Reiskard: \
EEHALF OF BAYVK AJFONDS Jan Mark Lets; !
Frank Fronz EgglofT; |
Katjn Muller:
Stzphan Matthine Schell;
Al Vergermands;
Maricus Newgtaner;
y Stefan Rockel
4 AMP CAPITAL FUNDS MANAGEMENT LIMITED AS - Adam Michaed Tirdall
TRUSTEE FOR THE AMP EMERGING MARKETS
INDEX FUND
g MONETARY AUTHORITY OF STNGAPORE WA-CAT 1 -COVT ! MULTILATERAL.
EXEPMT |
5 COVERNMENT OF SINGAPORE WA-CAT | -GOVT/ MULTILATERAL! |
— I EXEPMT = |
] MACKENZIE MAXIMUM DIVERSIFICATN EMERCING | TERRY ROUNTES |
MARKETS INDEX ETF !
8 FRANKLIN TEMPLN ETF TR FRANKLIN LIBERTY) MATTHEW TECUMSEH HIMNKLE

ETATE STREET MEC1 ACW] MIMIMUM YOLT INDEX

ELLEN M, NEEDHAM

NON LENDING QIB FD
10 | LOMBARD ODIER AST MT SWTZERLD 54 BO SYN |-PATRICK ODSER
ACT MARCHE EME PASSIF 2-ANNIKA FALKENGREN
3-CHRISTOPHE HENTSCH
4-HUBERT KELLER
S-DENIE PITTET
6-FREDERIC ROCHAT
7-ALEXANDER ZELLER
11 | BLACKROCK COLLECTIVE [NVT FDS ISHARES I. MARTIN CODK

EMERG METS EQ IND FOr UK

& ADRIAN LAWRENCE
X, ROBERT HAYES
4 GRAHAM BAMFING

S5G4 SPDR ETFS EUROPE | PUR LTD G0 SPDR MSCI
EMR MKTS UCITS ETF

TOM FINLAY

SPDR MSC| EMERGING MARKETS FOSSIL FUEL
EESERVES FREE ETF

ELLEN M, NEEDHAM

BLACKRUK GL INDEX FD5 ISHARES EMER METS EQ

INGEX FD LU | -PALIL FREEMAM
2-MICHAEL GRUENER
J-ROBERT HAYES
LFRAMCINE KEISER
SAARRY ODWYER
) EGEDOFFREY RADLCLIFFE
i+ | 5T JAMES B FLACE UL EQ UNIT TR MD BY AHDREW MARTIN CROFT
BLACKROCK 1NV MGT UK LTD n
16 | BDC PRUDBNTIAL MSCI AC ASIA FACIFIC EX JAPAN | LEE YU LEING
INDEX FUND o _
17 | XTRACKERS |E PLC XTRACKERS M5C] EMERGING |-ALEXANDER GEDRGE MCEENMA

MARKETS LICITS ETF

L]

FRANKLIN LIBERTYSHRS ICAV FREN LIBERTYQ

EMER MKTS UCETF

2T MURRAY

3-MICHAEL WHELAN
RY GRI

WILLIAM InCRE0N

5T JAMES S PLACE STRATEGIC MGD UN TR MD BY
THREEADNEEDLE AM LTD

ANDEEW MARTIN CROFT

HE <.
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 ATWRKGS ENGLASZTREDRLT _
mmmmwmm STATE

4%# BERNARDINA
| EEF SINGH BACHHER

2. ARTHUR RIBEIRO GUIMARAES

MATTHEW TECUMSEH HINKLE

TSE | MATTHEW TECUMSEH HINKLE

GLERN THORFE

IAMES VOS5

v{D INTL EQ IND FDS

5&!&@1& ,
85 US GROUP TRUST

1A

r:m:swslzmru:sze

JOWN BENDL
JOHN RERTIL
VANLCK VECTORS M5Ol MULTIFACTOR GMER 1JANVANECK
BTF 2-ARIAN NETRON
v%m UARD INVTS FDS ICVC VNGURD FTSEOL ALL | JOMNBENDL
1-IGOR LASUN
e 2JDHN KRIEG
FRANKLIN uammsmv FRX LBRTYQ AC WILLIAM JACKSON
A PAN
GUIDEMARK mmcnm MARKETS FUND |- BAVIT DUNFORD
1. PAUL FEINBURA

MAR t8 FUN
G "ﬂﬁl}&ﬂ'ﬁ ET

Lt
-

gg:bssﬁa !M ERGING MARKETS LQUITY INDEX

“r*%?—“*—% ceves

JAYSON . BRONCHETTI

MANAGEMENT, LLC |

3% | S8 OLBL ADV LUX SICAV 55 FMER MARKETS SMALL | ALEX CASTLE
CAPEQUITYFD e L=
35 | WELL T5T COM NAT ASSO MULT COLL INVFDTST | KRISTIN JOHNSON TREACY
D VOLATLTY ] L =
30 gﬁ% ao.n! scf ASIA APEXEL_&mK’AL ElF BRYCE DOHERTY
41 | HAND COMPOSITE EMPLOYEE BENEFIT TRUST Q3 1, W DAVID HAND
2. STEPHEN S. HAND
3. GREGC ZIMMEEMAN
4 m;: ﬂmmm MULTIFACTOR EMIRGING CHARLES A RIZZO
5] N LIBERTYSHARES TCAV FRANKTINFTSE WILLTAM JACKSON
mm A UCITS ETF
34 | MERCER UCITS CM CNTR FD) NFU MUTUAL m. 1-TOM FINLAY
REGIONAL CORE #D 2-MICHAEL NEMBESEY
I-ﬁMI::NE ALEXANDER
_ AN
| TERCAR CETURY E7F TR AVAN TS EVEROIG SRTIAN SRR TS
MKTS 6Q
%% | OOLOMAN SACHS ETF TR OOLDMAN SACHS EM KENNETH CLURRAN
METS EQUITY ETF '
&7 | MERCER QIF OCF MERCER INVESTMENT FUND |16 1-TOM FINLAY
2-MICHAEL DEMPSEY
IORAINNE ALEXANDER
. — N KAVEH
4 | AMERICAN CENTURY ETF TR AVANTIS EMERGING —ETMAW?—‘_JOM N STUART THOMAS
MARKETS EQ FD R
% | CALIFORNIA STTECHRS RETIRE SVE ST STROLBL | CHRISTORIER T AILWAN
ADY TE COMP |
50 | CALIFORNIA ST TECHRS RETIRE 5Y5 AQR CAPITAL

CHRISTOPHER 1, AILMAN

L1

CALIFORNIA ST TEACHERS RETIREMENT SY3 SELF

MOD 1

CHIIFTOTHER 1 ATLMAN
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52 | FLORIDA Ux;nm [MINT S5 ROBECD INSTL ASSET ASHEEL C WILLIAMS
MOMNT
5% | MANULIFE MULTIFACTOR EMERGING MARKETS | BERNARD LETENDEE
| ETF :
54 | KAISER PERMANENTE GRP TR STATE STREET GL JANICE K MURPHY
ADVISORS TR COMPANY iy
55 INVEST EMERGING 1-JESPER LAU HANSEN
MARKETS TINDEKS 2-KIM ESBEN HOIBYE
i 3-MADS JENSEN
56 | BNY MELLON EMERGING MARKETS EQUITY ETF | I-BENNE]T MACDOUGALL
i 2-5ARAH KELLEER
§7 | 1893 WERELD MULTIFACTOR AANDELEN FONDS | .BARRY ODWYER
2-PAUL FREEMAN
LWILLIAM ROBERTS
4-TUSTIN MEALY
S-ATDELE SPILLANE
§-CATHERINE WOODS
S TPATRICK BOYLAN
['58 | STATE STR ICAV STATE STR EME MKTS ESG ERIC LINNANE
SCREENED IND EQ D ,
30 | BRIDGEWAY EMERGIMG MARKETS SMALL CAP JOHN MONT GOMERY
FUND MASTER LTD _ iR
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ACTING ON BEHALF OF ALLIANZGI- Tobese Chrisioph Pross;
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S-DEMIS PITTET
6-FREDERIC ROCHAT
T-ALEXANDER ZELLER
11 EATON VANCE TR CO FARAMETRIC EMER | FREDERICK 5. MARILS
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mnm ENHANCED INDEX BOUITIES MARDG VAN ZANTEN
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I-MADE JENSEN
43 BNY MELLON EMERGING MARKETS LAENNETT MACDOUGALL
EQUITY ETF : I-5ARAH KELLEHER
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a6 HARTFORD EMERGING MARKETS THOMAS R. FHILLIFS -
EQUITY FUND
U7 MERCER Q1F FUND PLC MERCER INVT I-TOM FINLAY
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Internati ncl=x Fund
177 STICHTING PERSIOENFONDE ING P I8 VAN MEEL, WIM VAN !.EH;SEL
17 EMERGING MARKETS TARGETED VALUE | GREGORY K HINKLE
. PORTROLIG e
[k Legal & Genornl Emerging Market Collestive SHAUN Iy MURRHY
Ipvestment Trust Fung
(£ ABERDEEN STANDARD OEIC 'V« ARl ASIA | ARDN MITCHELL
l PACIFIC EX - JAPAN EQUITY TRACKER
FL™D

j24




81| ABERDEEN STANDARD OEIC [V - AS{
EMERGING MARKETS EQUITY TRACKER

‘I.'!WST GOWW ‘J.A.

186 E TNOLA INVEETMENT DAVID CASTAND
POR

187 | GAM MANAGEMENT P MOSER
(SWITZERLAND) 4G FOR ZURICH
mmmw ZIF

AKTTEN EMEROING MARKETS PASSIV

155 mmrmm m‘gx_ﬁ!i'm GED EMERGING | THOMAS SETO

MAR : :
T80 | WELLINGTON MANAGEMENT FUNDS ALATN MARDY

(IRELAND) FLIBLIC LIMITED COMPANY -
WELLINGTON mems MARKETS
SYSTEMATIC

15| ISHARES EMOROING mm INDEX | FAUL LOHREY
MAURITILIE -

01 | ISHARES ALL COUNTRY ASIA EX JAPAN | PALL LOHREY
Muunmu_sgg_mmw_ :

92 | ISHATES INDIA : (i BAUL LOHREY

ANY

18 | GOLTMAN SACHS TRUST 1l - GOLDMAN | SCOTT MCHUGH
SACHE MULTIMANAGER GLOBAL
EOUITY FLIND

192 | JAPAN POLICE PERSONNEL MUTUAL AID | TAKASHI NISHING
ASSOCTATION |B46S.7011

195 | JAPAN POLICE ?‘m TTUAL ATD | TAKASHI NISHING
ASSOCIATION |

198 T AFAN FOLICE PERSONNE. MUTUAL AID
ABSOCIATION 14465-7000

TAKASH] NISHTNG

157 JAPAM POLICE PERSONNEL MUTUAL AID
ASSOCIATION 184557010

TAKASHI NISHING

UCITS ETF

1ZHARES MSC] Ebt M1 ESQ SCREENED

98 | ISHARES CORE EMERGING MARKETS PAUL LOHREY
MALRITIUS €O '
o9 ISHARES CURE TUTAL INTERNATIONAL PALL LOBREY
STOCK MAURITIUS CO - .
200 | ISHARGS M5CT EM UCTTS 81T USD (ACC) | BARRY O DWYER, DAVID MORONEY, JESSICA
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290 VANGUARD EMERGING MARKETS SHARES Frank Aloysiug Kolimogo
INDEX FUND Johannn Plan
Jumes Mimrice Norms
Cynthia Lui
5 STICHTING SHELL PENSIOENFONDS 1) JANNEKE BERTHA GODEFRIDA

ANTONIA VAN DEARSEN - ABELS
1) PIETER HENDRIK MARIA DEITRES
1) CAROLINE JXOHANNA HENDRIKA HES

4) FRANK HENDRIKUS LEMMINK
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T GARNT JOHAN AGERJURD LOUV

&) PAUL ALEXANDER MORSHLIIS
T) BASTIAAN CORMELIS VAN DER LEER
} SRIK. SVEND ERMST WEI.NEI!
(292 FENSIO T Frances Hmuea,
: OF THE SHELL CONTIIBLITORY PENSION FUND | Mary Clare Dewitt Corrie,
Ciraham Bryaat,
Susan Louise Junes,
Fraser Adstan Tohasea,
Jomathen Adin Kobn,
Timethy Donald Ryan Morrison,
ALAN DAVIES
T3 | STIGTTING PENEIGENFONDS VOOR HUIBARTSEN | Brm Stogeman
' HERMAN JOHAN REESTNK
254 ommm mmmmmeum l'l:ﬂgml h;g;:llo Da i‘itn
295 G, Merk Flaherty
MARKETS TNDEX FUND Lowisy KAY
Kiral OAK
Jacowes BElvinger
Hanne Duer
% FLEXSHARES mmﬂﬁﬁm TMERGING FETER KENT CW.NG
20 mauc EMPLOYE nmmam SYSTEM OF Poul T Grefl
208 HEALTK EMPLOYEES SUPERANNLUATION TRIUST ”;"’ Williamg,
LIA Kinis Zirrseernn
R msmm‘r&usr BANK OF JAPAN, LTD. AS YASUHIRC SHIMIZU
TRUSTEE FOR GOVERNMENT PENSION
) INVESTMENT FUND
30 THE MASTER TRUST BANK OT JAFAN, LTD. AS YAEUNIRG SHIMIZY
musm m mvmum PENSION
] TICH 1'WILLIAM ROBERTS
mmmmm INDEX FLND (IE 2/ HARRY D'DWV
i) ASTER TRUST BANK 0. AS YASGHRIO SHIM
TRUSTEE FOR GOYERNMENT PENSION
NV " FUNE MTRIS0045529 }
3 THE MASTER TRUST BANK OF 1aRAN LT AS YASLIHIRD SHIMIZU
TRUSTEE FOR aovammsm PENSION
04 YASURIRO SHIMIZU
musmamn GOVERNMENT mm
INVE?_!‘MEET FUND MUTE 5795
304 FORSTA AP-FONDEN asmmgega BY LEGAL & | JOHAN MAGNUSSON
06 n-ts MASTER TRUST BANK OF JAPAN, LTD.AS YASUHIRD SHIMIZU
TRUSTEE FOR PENSION FUND ASSOCIATION
MTBJAU00390TE
37 STICHTING DEPOSITARY APO EMERGING Rene wan der Zeouw
MARKETS BQUITY PDOL Marce! Pring
368 DECA INVESTUENT GMEH RE DDET oag S{mm
Siefin
We FIDELITY INVESTMENT FUINDS - FIDELITY INDEX STEPHEN LANSER
EMERGING MARKETS FUND Amirew  Morss
- Il i Risaith  Gamdhil
R ALLIANZ GLOBAL INVESTORS GMBH ACTING ON | Birle Trenkner ==
BEHALF OF ALLIANZGL-FONDS DEPT Mithoe Botar

Woilfram Detlev Bemihord Peters
William George O'Sullivan Locken
Perm Traumsesald

Kamn Priness Levy nee Prootn
ings Ralf Mainen

Tobins Chrimaph Pross

j 25



EH BVE PERSONALVORSORGE DES KANTONS Thomas R Scheenbaechler
ZURICH Adrian Wipf
Stefan Schaedle
32 MIRNISTRY OF ECONOMY AND FINANCE - KOREA | UBO Exempl
INVESTMENT CORPORATION . GPE
113 THE DALICH] LIFE INSURANCE COMPANY, Knichire Watmnbe,
LIMITED Seifi Inegaki,
Masamitsn Namby
34 [ AVIVALIFE & FENSIONS UK LIMITED Andecw Dovid Bripgs
Mel Gerard Carvill
Reben Williom Albert HOWE
Jebin Breadan ORoacke
Hireshkumir Rameshchasdra Paisl
Stephen Panl Trickett
Valerie Frances Gooding
Jasgn Michasl Winduor
315 FUB EQUITIES EMERGING MARKETS | TisOrses Schaerer,
LR Cabrizle Wyss
36 PUR EQUITTES EMERGING MARKETR 2 Thamas Schaerar,
Gabricle Wyss
kT TCORTIM EMERGENG MARKET SHARE FUND LUBG Exempt
318 EMERGING MARKETS INDEX NON-LENDABLE Adam Ondricek
FUNDB
319 THE MASTER TRUST BANK OF JAPAN, LTD.AS YASUHIRD SHIMIZL
TRUSTEE FOR GOVERNMENT PENSION
INVESTMENT FUND MTBM00045349
320 MECT EQUITY INDEX FUND B - TNDIA Adam Oncricek
321 EMERGING MARKETS INDEX NON-LEXNDABLE Adam Ondricek
FUND
122 BLACKROCK MSCI ACWE MINIMUM VOLATILITY | Adam Ondricek
INDEXFUND ‘
123 MSCI ACWI MEINIMUM VOLATILITY INDEX FUND | Adsm Ondrecek
B e T ——
324 THE MASTER TRUST BANK OF JAPAN, LTD.AS YASUHIRD SHIMIZU
TRUSTEE FUR FEDERATION OF NATICNAL
PUBLIC SERVICE PERSONNEL MUTUAL AlD
ASSOCIATIONS MTBRMOODIG1 5! _ )
325 EMERGING MARKETS EQUITY [NDEX MASTER Adiam Ondicek
FUND )
326 EMERGING MARKETS Eﬁﬁfi Y INDEX £50 Adam Ondricsx
SCREENED FUND B
127 ABL DHABI RETIREMENT PENSIDNS & BEMEFITS | UBO Exompt
FUND
31 HAMDELSBANK EN GLOBAL INDEX CRITERIA Par MNurnberg
Fredrik Koster
Peter Fablsted
Per Beckmnn
Clnes Oldmpsanil
Emma Vioitl
. Hearik Ahmin
k] HANDELSHANKEMN EMERGING MARKETS INDEX Pur Murnberg
Fredok Koster
Pewes Fahistad
Per Beckman
Claes Oldeaeanl
Emma Vot
- Henrik Ahman
330 BLACKROCK CDN MSCI EMERGING MARKETS Adam Ondripsk
INDEX FUND e
a3l SOCIETE GENERALE SECURITIES SERVICES Pasca]l Jacouemn
OMEH OMN BEHALF OF PT-MASTER Magdalimi Moysiadou
Christian Korl Wutz
Half Brennes
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Tz | SAS TRUSTEE CORFORATIONPOOLEDFUND | JDHNLIVANAS

133 MSCT ACWI EX-U.S. [MI INDEX FUND 82 Adam Ondnosk

334 guc‘i'i.ocx MSCI ACWI EX USA DOVERSIFIED Adam Ondricek

TOR M
5 HALL MAURITIUS INVESTMENT LIMITED - | Vipul Dujfarl,
‘ Duncsn Willizm Palme: Wilaps

336 | QUADRATURE AL OR 5¢ LIMITED Greg Skinses, '
ureil Setivn

ki) TNL EMERGTVG MAIKETS INDEX FUND Mark Nerud
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LOK SABHA SECRETARIAT

COMMITTEE ON GOVERNMENT ASSURANCES BRANCH
MEMORANDUM No. 45

subject: Request for dropping of Assurances given in replies to (i) Unstarred
Question No, 5148 dated 24.04.2015 regarding "Overvaluation and
Undervaluation of Imports®; and (i) Starred Question No, 189 dated
06.05.2016 regarding "Over Valuation of Coal Imports”,

————

The above Questions mentioned at Sl. Ne. (i) and (ii) were asked by Shri
Rajesh Ranjan, Shri Ninong Ering, Shri Jyotiraditya M, Scindia, M.Ps. and Km.
Sushmita Dev, M.P., respectively to the Minister of Finance (Department of
Revenue). The texts of the Questicns along with the replies of the Minister are
as given in the Annexures L and II,

2. The replies to the Questions were treated as Assurances by the
Committee and required to be implemented by the Ministry of Finance within
three months from the date of the replies but the Assurances are yet to be
implemented.

3. The Ministry of Fnance (Department of Revenue) vide O.M. F. No.
391/39/2015-Cus (AS) dated 15.01.2016, had requested to drop the
Assurance mentioned at Sl, No, (i) on the foliowing grounds:-

*That it Is to inform that the Directorate General of Revenus
Intelligence (DRI) has detected the cases of over-invoicing of coal
imported from Indonesia. The invoicing of coal has been done through
several intermediary firms based in Singapore, Dubai, Hong Keng,
British Virgin Islands, etc, Attempis are being made to gather evidence
from these overseas countries, within the purview of tools available for
such intemational queries from foreign administration which, given the
procedural formalities, is time consuming. Hance, it is a time consuming
process and might take a considerable time to complete the
investigation in these cases of over Inveicing of coal imports. In view of
the above given facts, It is requested that the Committee on
Government Assurances, Lok Sabha may Kindly be requested to drop
the said Parliamentary Assurance w.rt. USQ No. 5148 replied on
24.04,2015 regarding 'Overvaluation and Undervaluation of Imports',

especially keeping In view the limitations of the wveastigating agencies
in such overseas investigations,”

4. The above request for dropping the Assurance mentioned at Sl Na, (i)
was not acceded to by the Committes at their sitting held on 06 October,
2016, Tne Committee accordingly presented their Fifty-Eighth Report (16th
Lok Sabha) on 11 Aprl, 2017 and urged upon the Ministry to take urgent

action with alacrity within a specfic timeframe to bring the matter to its logical
conclusion,



5. However, the Ministry of Finance (Department of Revenue) wide Q.M. . .
N0.391/39/2015-Cus(AS) dated 25, July 2021 and O.M. F. No. 391/38/2016-
Cus{AS) dated 04 August, 2021 had again requested fo drop both the
Assurances mentioned at S, No. (i) and {il) on the following grounds:-

"The Directorate of Revenue Intelligenca (DRI) is Investigating the cases
of aver-invaicing of coal imported from Indonesia and the investigations
are still under progress. Also, it may kindly be noted that the Assurance
Is pending since 2016 and Is unlikely to be fulfilled any time soon as the
same is dependent upon getting Information from foraign Gevernments.”

6. The above request for dropping of the Assurances were considered by
the Commitiee at thelr sitting held on 28 September, 2021 and the Committea
decided not to drop the above mentioned Assurances, The Committes
accordingly presented their Fifty-Seventh Report (17th Lok Sabha) to the
House on 15 March, 2022 in which the Committee desired that the Ministry
must vigorously pursue the matter with all concemed and expedite the
fulfillment of the Assurances.

7. The Ministry of Finance (Department of Revenus) uide OM. F,
No.391/39/2015-Cus(AS) and OM, F. No, 391/38/2016-Cus{AS) dated 29
Decemnber, 2022 has again requested to drop both the Assurances on the
grounds placed at Annexure,

8:  The Ministry, with the approval of the Minlster of State in the Ministry of
Finance [Revenue), has again requested the Committee to drop both the
AssUrances,

The Committee may re-consider.
Dated:- ﬁﬂ\aslzaz'j,
New Delh



Annexure

"Directorate of Revenue Intelligence (DRI) had launched investigations against
40 importers in the alleged overvaluation In imports of coal from Indenesia. As
per investigations conducted so far, in case of 12 importers, Investigations have
been closed sinca there was no evidence of any overvaluation In Imports of coal
by the said Importers. In case of 4 Importers, where investigations indicated
overvaluation in said imports, show cause notices have been issued. In the
remaining cases, investigations are still going on.

Curing the course of investigation, It has emerged that inveicing of coal has
been done through several intermediary firms based in Singapore, Dubai, Hong
Kong. British Virgin Islands etc. Accordingly, in order to cbtain documentary
evidences in these cases, Letter Rogatory (LRs) have been Issued lo various
countries |.e. UAE, Singapore, Switzerfand, Hong Kong and Indonesia, as per
pravisions of Section 166A of the Code of Criminal Procedure 1973, The reply is
still awalted in majority of the cases.

Further, in the case of imports made by 5 entities under Adani Group of
Companies, LRs had been issued by Couwrt of ACMM, Esplanade, Mumbai, Adani
Group challenged said LRs before the Mumbal High Court wige WP (Crl) Ne.
3618/2018. The Mumbal High Court granted stay on operations of said LRs vide
its interim order dated 19.09.2018, and finally held them liable to be quashed
and set acide, wide Its order dated 17.10.2019, Based on sald developments,
Adani group has also been able tu get stay on the on-going proceedings
regarding <aid LRs in Singapore, through Singapore Court of Appeal.

Though the said decision of Mumbai High Court has been challenged by DRI
before the Hon'ble Supreme Court (by the way of SLP (Crl) 10683/2019] and the
Apex court has granted stay in the order dated 17.10,2019 of the Mumbal High
Court, but the whole process has got mined in litigation. As a result availability

of documentary evidences for conclusion of investigations s not within the
control of DRI."
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GOVERNMENT OF INDIA
WHNISTRY OF FINANGE
DEPARTMENT OF REVENUE

LOK SABHA
UMNSTARRED QUESTION No. 5148

TO BE ANSWERED ON FRIDAY PRIL, 2
vmg-xnvmm

SVERYALUATION AND UNDERVALUATION OF LMPORTG

S48, SHEI RAJESH RANJAN:
SHR! HINONG ERING:
SHRI JYOTIRADITYA M., SCINDIA:

Will the Minister of FIMANCE be pleased to states

a  The guasatum andvﬁuodcodmiﬂmrlmpomddmmm
hires yasrs:

b whether Directorate of Revenue Infsliigence have un=arthed
cases of overvaluation of imported coai from Indonesia by Indian

companies, undervaluation of liquar imports by liquor companiae and
siphroning o the ascruad monsy abwoad in both the cases;

ol N oso, e detalls ihereof and the action taken thereon against the
sPendors:

£ e sstimated réevaoue loss 10 the exchsgusr, Companyvwiss, snd

& tha steps eiken by ths Government te curb such cldence in the
hrtudre?
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VIMISTER GF STATE I THE WINISTRY 2F FilNANCE
IS HIE) JEAYANT SINHAD
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mvestgeting & case of mra:t-immﬂe g of coal ineported frem Lnde‘mes!.;
-HTeNTng & aumber of !nd:sm companies.  The investigetion Is Iv
o elmEary Etage shd M woid be prematurs to gusntiy the wrxact

moent fnvolred theredn. The deteiis of undervaluatfon of llewo,
Irrmeaied oy ligpaor ctanpenior, defected by DRI durlog dre last ffuee

el Te BE Qe AIWTERUTIEE,

e Rl wrerorms Sea rormsfions oweding BRE have besw senskbac
Uoiee frrte oo (hen el NeMstoes of oveiveieticniindervakae o,
A48 Spete el
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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE

LOK EABHA
STARRED GUESTION NG, *12%

T BE ANSWERED ON ERIDAY 6% MAY, 2016
VAISAKHA 16, 1938 [SAKA]
Dver Valsaticn of Coal Inporis

«189: KUMARISUSEMITA DEY:

Will the Minigter of FINANCE e pleased to state:

(&) the mechanism in place 1o monitor and wack cases of under/over valued imperts, along
with major ceses investigated,

() whether the Direstorate of Revenue inteiligence (DRI bas recently issued & Nationwide
alort 1o its customa {ormations to scrutinise coal imports for overvaluaton, if so, the details
thereal

{c) whether several power gencrating companies and traders have been imporing coal and
inflating the impor value of coal beyond the price prevailing in the internationa! market, if
50, the details thereof, company and country-wise;

(d) whether the Government proposes to invastigate the modus-eperandi of 1his suspected
scam and if so, the detils thereof;, and

(£) the other steps the Guvernment proposes Lo take to check such frauds in future?

ANSWER
MINISTER OF FINANCE  (SKR! ARUN JAITLEY)

fa) to (e} A Statemens is laid on the Table of the House.

CE = T TN ]

|37



(7) Cases of undervaluation / overvaluation of imports are booked based on intelligence
mputs received. Also, the Risk Management Svstem (RMS) interdicts import consignments on
the basis of risk parameters, The department through the Directorate General of Valuation,
Central Board of Excise & Customs (CBEC), monitors the trend in valuation of commuodities
imported across differen: Customs locations of the country, The Directorate General of
Valuetion also issucs alerts or valuation guidelines, wherever necessary. In the year 2015-16,
the Department fas investigated 12 major undervaluation cases {wherein duty involved is more
than Rs.1 ¢rore in cach case) invelving a total duty amount of about Rs.135.70 Crore,

() Yes, Madam, Madus Operandi circulars which are confidential in nature are issued
from time 1o time (o sensitize the field formations.

() Yes. Madam. This matter is sull under investigation, /

{d) & (e) The Governmen has already initiated investigations as per prevalent laws wherever
avervaluation or undervaluation has been noticed. In order to prevent such illegal imports in
future, Directorate General of Revenue Intelligence, Directorste General of Valuation and the
field formations keep constant vigil on such cases. Based upen investigations necsssary action
under the law is aken.

EEEERE
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES BRANCH

MEMORANDUM No, 48

()  Starred Question No. 283 dated 09 August, 2021 regarding "Criteria for
Classical Language” (Annexure-1); and

(i}  Stared Question No. 283 dated 05 August, 2021 {Supplemertary by
Shri Chinnayya Shetty, M.P.) regarding "Criteria for Classical Language™

{Annexure-1T});

The above mentioned Questions were addressed by Shri Gopal Chinnaya
Shetty and Shri Arvind Ganpat Sawant, M.Ps to the Minister of Culture. The contents
of the Questions along with the replies of the Ministers are as given in Annexures 1
and IL

Zs The replies to the Questions were treated as Assurances by the Committee
and reguired to be implemented by the Minister of Culture within three menths from
tha date of the replies but the Assurances are yet to be implemented,

i In this regard, the Ministry of Culturs wigle Q.M. No. Akd-17/27/2021-Akad/745
dated 03.11.2022 have stated as under:-

"The matter is under active consideration of this Ministry with LUinguistic

Experts Committee through Sahitya Akademi o consider the request made by
PMO.

Since, the matter |s under examination, hence, no time frame to fulfiil the
assurance can be decided. It is also submitted that the supplementary is part
of tha original question and does not constitute a query, hence the pramise
made could not be an assurance. Additionally, the promise made to the
supplementary hes already besn considered as an assurance in the original
guestion.”

4, In view of the above, the Ministry, with the approval of the Minister of Siate

for Ministry of Culture, have requested the Committee to drop the above Assurance,

The Comnmittes may consider.

Daten - ﬂlaslng 3
MNew DeLnt

La)
=
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GOVERNMENT OF INDIA
MINISTRY OF CULTURE

LOK SABHA

STARRED QUESTION NO. *283
TO BE ANSWERED ON 09.08.2021

CRITERIA FOR CLASSICAL LANGUAGE
*283. SHRI GOPAL CHINNAYA SHETTY:
SHRI ARVIND GANPAT SAWANT:
Wil the Minister of CULTURE

be pleased o refer to the reply given on 10,02.2020 to Unstarred Question No.
1192 reganding 'Status of Classical Language to Marathi' and state:

(a) whether the Government has completed consultations and the work of
raviewing the criteria related o classificafion as a classical language for
granting siatus of classical language to Marathi;

(b) if so, the detalls along with the current status in this regard,

(c) whether the State Govemnment of Maharashtra has again requested the
Union Government to grant the status of classical language to Marathl;

(d) whether Marathi language has been granted the status of a classical
language; and

(e) if not, the present position in this regard?

MINISTER FOR CULTURE, TOURISM AND DEVELOPMENT OF
NORTH EASTERN REGION

(SHRI G.KISHAN REDDY)

ANSWER

(a) to(e) A Statement is laid on the Table of the House.

| 4o



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (e) OF

(a) & (b)

(d) & (e)

LOK SABHA STARRED QUESTION NO. *283
TO BE ANSWERED ON 09.08.2021

No Sir. The task of reviewing the criteria for
classification of a language as a classical language is

still under process. =

A et

Yes Sir. The State Government of Maharashtra has
requested the Union Government to grant the status of
classical language to Marathi.

No Sir. The matter of granting classical status to
Marathi language is under consideration of the
Government.

A —

;‘ ’l'f /
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LOK SABHA SECRETARIAT
COMMITTEE ON GOVERNMENT ASSURANCES

MEMORANDUM No. 52

Subject: Request for dropping of Assurance given in reply to Starred Question
No, 167 dated 2B.07.2022, regarding “Setting up of Cargo Alrport In
Dewas-Shajapur.”

On 28 July, 2022, Shri Mahendra Singh Solanky, M.P., addressed an Starred
Question No. 167 to the Minister of Civil Aviation, The text of the Question alongwith
the reply of the Minister s as given in the Annexure,

2 The reply to the Quastion was treated as an Assurance by the Committee and
required to be implemented by the Ministry of Civil Aviatien within three months from
the date of the reply but the Assurance Is yet to be Implemented,

3. The Ministry of Civil Aviation vide O.M, No. H-11016/182/2022-ER dated 01
September, 2022 have requested to drop the Assuranca on the following grounds:-

3 "There are aiready two existing Afrports [.e. Bhopal and Indore in
Madhya Pradesh carrying out cargo operations, which cater to Dewas-
Shajapur region.

i State Govemnment of Madhya Pradesh had evinced an initial interest in
the development of a Greenfleld alrport between Indore and Bhopal. As
per the Greenfisld Airport Policy, State Government/Project proponent
should have submitted an application in the prescribed proforma along
with other documentsieports as mandated, However, the State
Govemment fias not submitted any formal proposal as a prescribed, for
a new Cargo alrport in the state,

. Moreover, there is no specific propesal for dedicated "Cargo Airport” as
mentioned in the guestian. "

4, In view of the above, the Ministry, with the approval of Minister of State in the
Ministry of Civil Aviation, has requested to drop the above Assurance,
The Committee may consider.

DATED :- l’]’,é@‘illﬂ’-ﬂ

NEW DELHIL:
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GOVERNMENT OF INDIA

MINISTRY OF CIYIL AVIATION
LOK SABHA
STARRED QUESTION NO. : 167
(To be answered on the July 2022)

SETTING UP OF CARGO AIRPORT IN DEWAS-SHAJAPUR

“167. SHRI MAHENDRA SINGH SOLANKY

Will the Minister of CIVIL AVIATION
PR Raee i be pleased to state:-

(a) whether the Government has recently proposed to set up any cargo airport in
Dewas-Shajapur Constituency of Madhya Pradesh;

(b) if so, the details thereof zlong with the funds allocated for the purpose;

(¢) the location where the said rt is proposed te be constructed; and

(d) the details of benefits likely to accrue to the local residents including
employment opportunities from the proposed project?

ANSWER

Minister of CIVIL AVIATION
aPR Ao a5l (Shri Jyotiraditys M. Scindiza)

(a) to (d) A Statement is laid on the Table of the House.

jofE



Statement to be laid on the Table of the Lok Sabha in reply to Starred Question No.
*167 dated 28.07.2022 regarding "Setting up of Cargo Airport in Dewas-
Shajapur”.

(a) to (d): The State Government of Madhya Pradesh (GoMP) has proposed for )
development of a new Greenfield Airport between Indore and Bhopal which may-/
include cargo facilities. The proposal is at a rudimentary stage. /

—
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LOK SABHA SECRETARIAT

COMMITTEE ON GOVERNMENT ASSURANCES BRANCH
MEMORANDUM No. 5

() Starred Question No. 59 dated 25 June, 2019 regarding “Sub-
Categorisation of 08Cs" (Annexure-T).

(i) Unstarred Question No, 480 dated 25 June, 2019 regarding
"Commission for Sub-Categorisation of OBCs” (Annexure-II).

(Iii) Unstarred Question No. 4513 dated 23 March, 2021 regarding “Sub-
Categorisation of OBCs” (Annexure-III).

(iv) Unstarred Question No, 3303 dated 16 March, 2021 regarding
“Reservation Benefit to OBCs" {Annexure-TV).

(v) Unstarred Question No, 3406 dated 16 March, 2021 regarding “Sub-
Categorisation of OBCs" (Annexure-V).

The above mentioned Questions were addressed by Various M.Ps,, to the Minister of
Social Justice and Empowerment. The contents of the Questions along with the replies of the
Ministers are as given In Apnexures T o V.

2. The replles to the Questions were treated a3s Assurances and required to be
implemented by the Ministry within three months of the Cate of the reply but the Assurances
are yet to be implemented,

3. In this regard, the Ministry of Sodal Justice and Empowerment (Department of

Sodal Justice and Empowerment) wide O.M. No. 16011/9/2019-BC.II(EQ 28868) dated 27
July, 2022 has requested to drop the Assurances citing reasons which Is placed at Annexure,

4. In view of this position, the Ministry with the aporoval of the Minister of State for

Social Justice and Empowerment has requasted the Committes to drop the above mentioned
five Assurances.

The Committee may consider.

NEw DeLH!
DATED: rl[ns]z.-za

1S



"The approval of the Cabinet was obtained wide Cabinet Secretariat's D.M. Na.
28/CM/2017(1) dated 25™ August, 2017 for constituting a Commikssion under Article
340 of the Constitution to examine the issue of Sub-categorization within Other
Elad-cn»;ard Classes (OBCs) in the Central List. The Composition of the Commission was
as under:

i, Chalrpersen - Justice (Retd.) G. Rahini, Chief Justice (Retd.), High Court of
DE‘Ihid

iil.  Member- Dr. 1.K. Bajaj, Director, Centre for Policy Studies, New Delhi

il Member (Ex-officio) - Director, Anthropological Survey of India, Kolkata,

iv.  Member (Ex-officlo) - Registrar General and Census Commissioner, India,

4.  The Termms of reference of the Commission were as under;

i. Examine the extent of inequitable distribution of benefits of reservation among
the castes/ communities included In the broad category of OBCs, with
reference to the OBCs included in the Central list,

il. Work out the mechanism, oiteria, norms and parameters, In a scentific
Approach, for sub-categarization within such QBCs and,

fii. Take up the exercise of identifying the respective castes/communities/ sub-
castes/synanyms in the Central List of OBCs and dassifying them into their
respective sub-categories

5. During the year 2017 when the CESOB was constituted, it was stipulated that
the "Commission” shall submit its report within twelve weeks of assumpticn of charge
by the Chairperson of the "Commission®. The Chairperson of the "Commission" and
other Members assumed charge un 11th October, 2017, Thus, the "Commission" was
required to submit its report by 2" January, 2018,

6,  However, since considerable time was taken up in obtaining the data and
thereafter in analyzing of the data by CESCB, the term of the "Commission was
extended, at the request of the "Commission”, first ime upto 27.03.2018, second
time upto 20.6.2018, third time upto 31.7.2018, fourth time upto 30.11.2018, fifth
time upto 31.5,2019, sixth time upto 31.7.2019, seventh time uptn 31.1.2020, eighth
time upto 31.7.2020, ninth time upto 31.1. 2021 tenth time upto 31.7.2021, elavenm
time upto 31.1.2002, twelfth time upto 31.7.2022; each time with the approval of
Cabinet. At present the term of the Commission has been further extended by
anather six months for the thirkeenth time upto 31.1.2023,

7.  While extending the term of the Commission for the eighth time, the following
wras added to the Terms of Reference of the "Commission”.

\*



w. "™p study the various Entries in the Central List of OBCs and recommend
correction of any repetitions, ambiguities, inconsistencies and errors of spelling or
transcription”

B. Consultation with all the States/UTs had to be suspended by the CESOB initially
because of the disruption caused by the COVID-19 pandemic during March-April
2020. Although the lockdown restrictions were relaxed thereafter, yet the
Commissions was not been able to complete the task since the State/UT
Governrments have not been able to send their responses guickly, Some of the major
States have requested to for additional time for sending their responses. Also, dus to
the second wave of the COVID-19 pandemic since April 2021 no werk cauld be done
by the Commission during the period.

9, From the above stated sequence of events, It may be observed that It is not
clear whether the Commission weuld be able to submit its report within the present
timeline (.. 31,1.2023) to the Government and whether how much more extension
of time period would be required by it for this task. Even after the submission of the
final repart by the CESOB, the Government would also require a sufficient ameunt of
time, to deliberate on its recommendations and arrive at any final dedislon on them.
Thus, it is unlikely in the near future that any final/major decision on the
recommendations made in the report would be taken by the Government. For this
reason, the time limit on any such final decision being taken cannot be specified,

10. In the light of the position explained above, it is requested kindly not to treat
the replies to the above mentioned questions as an "Assurances” and the Committes
on Gevernment Assurances may kindly be regquested accordingly for favour of
drapping of the above pending Assurances.

o o
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. GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE AND EMPOW ERMENT
. . LOK SABHA :

STARRED QUESTION NO. *59
TO BE ANSWERED ON 25.06.2019

SUB-CATEGORISATION OF OBCS

#39. SHRIMAT1 RAKSHA NIKHIL KHADSE:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state: ™

{a) whether the Bmummml, proposes for sub-catcgorisation of Other Backward Classes
(OBCs] into grou;)s 1o ansure equiuble dlsuibmion of reservanun benefits,

() if 50, the details thereof; _ _ "

-~

(e} whither.the Government has formed any Commission 1o work out this mb-::ategnrisa:iﬁn
of OBCs; and

(d) if 30, the delails thereat?

ANSWER

MINISTER.OF SOCIAL JUSTICE-AND EMPOWERMENT ;
(SHRI THAAWARCHAND GEHLOT)

-

-

(&) to (d) A Statement is.laid on the Table of the House.

LR R R 2]



’ STATEMENT

(@) to (d): The Government has constituted a Commission on 2™ October, 2017 under
. article 340 of the Constitution to cxamine the issues of the sub-catcgorization of Other

Backward Classes with the following terms of reference:

(i) 1o examine the'extent of inequitable distribution of benefits of reservation among
the castes or communities ircluded in the broad category of Other Backward
Ciasses with reference to such classes included in the Central List;

{il)  towork out the mechanism, criteria, normns and parameters in a scientific approach
for sub-categorisation within such Other Backward Classes, and

(i) 1o take up the exercige of identifying the respective castes or communities,or. sub-
castes or synonyms in the Central List of Other Backward Classes and classifying
them into their respeclive sub-calcgories.

(Copy of the Notification is enclosed.)

The Commizsion is yet to submit its-report to the Government. The term of the
e —————— -\_———-——_—_'

Commission hes been extended from time to time and it was last.extended upta

31.07.2019. =
W
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MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
ADépartnsnt of Social Justics and Empowarment)
ORDER
New Delhii, the 2nd October, 2017

§.0. 321KE).—In exercise of the powers conferred by article 340 of the Constitution the President is pleassd
15 appeint 2 Commission for Gther Backward Classes 1o examine sub-calzgozisation of Other Backward Classes with

the following composition sarsel y—
{ii Chairperson - Justice (Rexl.) G. Rohini: Chief Justice (Retd.), Delhi High Count
(i) Mecmber - Dr. LK. Bajnj, Director, Centre for Policy Stedics, New Delhi
(ill) Member (Ex-officio) + Director, Anthrdpelogicsi Survey of India, Kolkam
(v} Member(Ex-oMicio)- - Reglsirar Oeoeral and Census Commissioner, India

2 The terms of refersnca of the Commission afe as urder:—

() 1o cxamine the extest of thequiable distributlon of bemefits of reservalion among the castes of
communities inéloded In the broad category of Other Backward Clasies with reference to seeh clugses
included an tha Cenzral List;

(i} to work out the mechanism, criteria, porms and parameress in & sclentific approach for sub-categerisation
within such Other Backwand Classes; and

(iil) 1o take up the exercise of identifying the respective castes or communities or sub-castes or synonyms in
the Cantral Lizt &f Other Backward Classes and elassifying them into their respective sub-categnries. .

K| The Headquarters of the Commission shal] be situsted st New D=lbi,

4 The Secrotarial asziesance snd office space for the Commission shall be provided by the Ministry of Socaal
Fustice ard Empowesment,
5. The Commigsion is required to peesent thelc Repart tn the President within & period of twelve weeks of

sssumpibon of chargs by the Chairpessea of the Commission,

6. The Socrstary of the Commission shall be appointed by the Government und hefshe shall be an officer not
below the sank of Jaint Seccetary to the Government of India, Minisiry of Social Justice and Empowerman..
RAM NATH KDVIND

PRESIDENT

[F.Na 1201508201 7-8C-10]
B. L. MEENA. It. Secy,

Ugloaded by Die_ of Printing ut Governmen: of India Press, Ring Raad, Mayupun, HnD!Ihyl 10064
and Published by the Conaollu of Publacations, Deite-1 10054, itally s
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GOVERNMENT OF INDIA fn

MINISTRY OF SOCIAL JUSTICE AND-EMPOWERMENT
LOK SABHA

UNSTARRED QUESTION NO, 450
TO BE ANSWERED ON 25.06.2019

COMMISSION-FOR SUB-CATEGORISATION OF OBCs

480, SHRI BIDYUT BARAN MAHATO:
SHRISUDHEER GUPTA: .
SHRI GAJANAN KIRTIKAR: -

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pledsed to state:

(&) whether the Government has given extension 10 the Commission set up to examine sub-
caicgonsation of Other Backward Classes (OBCs) for the sixth time; 3

.

(b) if s0, the details thereof ard the reasons therefor,

(¢) whether the Commission has preprred iu‘. report;

(d) if su, the details therk;fmifnot. the rensons for the delay; and

(¢) the time by which the Commission is likely to submit the said repont?
ANSWER.,

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHR] KRISHAN PAL GURJAR)

(a) to {e): Yes, Sir. The Government has constituted a Commission on 2" October. 2017 under
grticle 340 of the Constitution to-examine the 1ssues-of the sub—nmcgmzanm of Other Backwer
Classes with the following terms of reference: -

{i} to examine the extent of meqmlnble distribution” of benefits of reservation among the
castes or communities included in the broad calegory of cher Backward Classes with
reference 1o such classes included in the Central Lis;

(i) o work out the mechanism, criteria, norms and paramesers in a scicatific approach for
sub-categorisation within such Other Backward Classes; and

(ifi) to ke up tie exsrcise of idmﬁfyigng the respective castes or communities or sub-castes
or synonyms in the Central List of Other Backward Classes and classifying them (nio.
their regpective sub-categories,

The Commission has not submitted its report 10 the Government. The four-member Comemission
headed by Justice (Retd.) G, Rohini, Chief Justice {Retd ). Delhi High Coun was to submit it
report in twelve weeks time from the daté of assumption of charge by the Chairperson. However,

the Commission expressed the need for obining the came-wise data for which additional finte
was required. Therefore, the tenure of the Commission has been exlended by the Clovermmen
from time to time At present the term of the Commission was exiended for the sixth thme upiv
31.07.2019.

1SS
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GOVERNMENT OF INDIA

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
LOK SABHA

UNSTARRED QUESTION NO.4513
TO BE ANSWERED ON 23.03.2021

SUB-CATEGORISATION OF OBCs
4513, SHRI G.5. BASAVARAJ:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state;

(2) whether the tenure of Justice G Rohini Commission set up to examine the sub-categorisation
of Other Backward Classes (OBCs) has beea extended till the end of July 2021 and If so. the
details thereof;

(b) whether the Commission has made use of data contained in the Socio-Economic and Caste
Census 2011 and whether relevant portions of SECC 2011 report on findings of the Census 201 |
on four sub-categories of OBCs have been made public;

{c) if 50, the details thereof;

{d) whether there is a feeling that sub-categorisstion of OBCs should be made 1o ensure
equitzble distribution of representation among all OBC communities; and

(e) if 5o, the details thereof?
ANSWER

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHRT KRISHAN PAL GURIJAR)

(a): Yes, Sir. The tenure of the Commission has been extended for the tenth time upto 31% July
2021,

(b) to (e); The Commission 10 examine sub-categorization of OBCs (CESOR) has becn
entrusted: with the task of ¢ examining “the feed for Sub-cateporization of OBCs and_give s
recommendations. The CommISSIOR is yet to submit its report to the Government. Therefore, the
detais of the data being used by It are not evailable at present. The portion of SECC 2011 repont
contzining Caste wise data has not been made public.

Fanee
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GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
LOK SABHA

UNSTARRED QUESTION NO.3303
TO BE ANSWERED ON 16.03,2021

RESERVATION BENEFIT TO OBCs
3303, SHRIMATI RAKSHA NIKHIL KHADSE:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

{a) whether there is a rising and increasing demand from the Other Backward Classes (OBCs)
for having the caste-wise census 2021 and the Government is of 1he opinien for having ihe sub-
eategorization off OBCs as National Commission for Backward Classes (NCBC) is in favour
and the Justice Rohini Commission is exploring the same;

(b) If so. the detalls thereof; and

{¢) the steps being taken ta peovide the reservation benefits to the OBCs listed in the Ceniral
list which have not claimed or exercise lesser claim 25 compared Lo the other castes in the list?

ANSWER

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHR! KRISHAN PAL GURJIAR)

(8) & (bir Some references have been received in the Department for having caste-wise census
2021, The Natiopa! Commission for Backward Classes (NCBC) has submitied & repon on
27022013 regarding sub-categorization within the OBCs, The Commission to examine sub-
categorization of OBCs (CESOB) has beecn constituted by the Government under ihe
Chairpersonship of Justice (retd.) Ms. G. Rohini. to examine the issue of sub-categorization of
OBCz. The Commission is yet 1 submit its report 1o the Government and presently its term s

upto 31% July 2021, —
‘—'-ﬂ_—;

ic): Mo such proposal is under consideration at present.

et 3 4 ]
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GOYERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
LOK SABHA

UNSTARRED QUESTION NO.3406
TO BE ANSWERED ON 16.03.202:

SUB-CATEGORISATION OF OBCs
3406, SHRI RAVIKUMAR D!
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(1) the details of the recommendations of the Rohini Commission on sub-categorization of Other
Backward Classes (OBCs);

(b) whether the Government is going to implement the recommendation of the Rohini
Commission and if so. the details thereof; and

(c) whether the Government has any proposal 10 set up a Commission 1o sub categurise
Scheduled Caste (SC) communities and if so, the details thereof?
ANSWER

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHR1 KRISHAN PAL GURJAR)

() & (b): The Rohini Commission (i.c.Commission 10 examine sub-categorization of OBC.
CESOB) is yet 10 submit its report to the Govemnment. Henee the guestion of implementation of
the recommendation of the Rohini Commission does not arise.

(€): No Sir.

EXEES

Lny
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Appendlx-X1V

COMMITTEE ON GOVERNMENT ASSURANCES
[2022-2023)
(SEVENTEENTH LOK SABHA)
(19.05.2023)

The Committes sat from 1500 hours to 1615 hours In Committee Room No. 'C’, Parllament
House Annexe, New Delhi.

PRESENT
Shri Rajendra Agrawal - Chairperson
MEMBERS
2. Shri Ramesh Chander Kaushik

3. Shri Kaushalendra Kumar
4, Shri Khagen Murmu

5. Prof. Sougata Ray
SECRETARIAT
1. Shri 1.M, Baisakh - Joint Secretary
2. Shri M.C. Gupta - Deputy Secretary
3. Smt. Vineeta Sachdeva - Under Secretary
A0 KKK 000K 2000XX
OO OO0 200000 OO

At the outsat, the Chaiperson welcomed the Members to the sitting of the
Committee and apprised them that the sitting has been convened to (i) consider 15
Memoranda containing requests recelved from various Ministries/Departments for
dropping of 23 pending Assurances and (ii) take oral evidence of the representatives
of the Ministry of Social Justice and Empowerment (Department of Social Justice and
Empowerment) regarding pending Assurances.

2, Thereafter, the Committes took up 15 Memoranda (Memorandum Nos, 37 to 51)
containing 23 Assurances for consideration regarding dropping or otherwise of the
relevant Assurances, After consideration of a few Memorands, the Committee
authorized Hon'ble Chairperson to decide the dropping or otherwise of the remaining
Memoranda. The Chalrperson subsequently decided to drop 20 Assurances as per

159



detalls given in Annexure-1 and to pursue the remaining 03 Assurances as per details
given in Annexure-II* for implementation by the Ministries/Departments concerned,

3. XXXXX 000X 00X HOOKKX

4. 200K XXX XX XXXXX

5. XXXXX 00X 2000 (KX

6. 2OMX XXXXX 00X 20000

7. 2000 2000 00X KHOOKK
The Committes then adfourned.

* Not related to this Report.



Statement showing Assurances dropped by the Committee on Government Assurances

(2022-2023) at their sitting held on 19.05.2023.

Annexure-1

'SI.  Memo

| Question/Discussion | Ministry/Department | Brief Subject
 No. | No. References
13 37 | USQ No. 589 Department of Atomic Delay in
dated 27.02.2013 Energy Commissioning of |
Jaitapur Reactors
2, | 2B USQ No. 2344 Department of Atomic Environment Impact
J dated 30.11.2016  Energy Assessment
'3, | 3@ | usSQnNo. 2899 Commerce and Industry | Regional Trade
| dated 15.12.2021 (Department of Agreements
| Commerca)
1 40 | SQNa. 35 Coal Opening of New
| dated 03.02.2021 Coal Mines
5 | 4L | USQ No. 4164 Law and Justice Law of Torts
dated 19.02.2014 (Legistative Department)
6 42 (1) USQ No. 1360 Heavy Industries (i) Revival of
dated 26.07.2016 Instrumentation
‘ Limitad
(i) 5Q No, 262 : ‘
dated 21.03.2017 (I} Revival of Closed
(Supplementary by Shri PSUs/Industrial
M, B. Rajesh, M.P.) Units
o . (i) Instrumentation
(i) SQ No. 258 s
dated 13.03.2018 Lt Fenkind
7 43 USQ No. 1860 Education Mental Health of
dated 14.03.2022 (Department of School Students
Education & Literacy)
B 44 usQ Na. 72 Finance Ownership of
| dated 19.07.2021 (Department of Economic | Foreign Portfolio
Affalrs) Investors (FPIs)
g 45 (i) USQ No. 5148 dated | Finance (i) Overvaluation
| 24.04.2015 (Department of Revenue) | and Undervaluation
of Imports '
(i) SQ Na, 189 (il) Ower Valuation
| '] dated 06.05.2016 of Coal Imports

1<)



10.| 48 | (i) SQNo. 283 Culture | (1) Criteria for
' dated 09.08.2021 Classical Language |
(i) SQ Ne. 283 (1) Criteria for
dated 09.08.2021 Classical Language
(Supplementary by Shri
Gopal Chinnaya Shetty,
M.P.)
11.| 50 SQ No. 167 Civil Aviation Setting up of Cargo
dated 28.07.2022 Airport in Dewas- |
Shajapur
12, 51 (i} SQ No. 59 Ministry of Social Justice (1) Sub-
dated 25.06.2019 and Empowerment Categorisation of
(Department of Social 0OBCs
' Justice and
(i) USQ No. 480 Empowerment)) (il) Commiszion for
dated 25.06.2019 ‘ Sub-Categorisation
of OBCs
(iii) USQ Mo. 4513 (iii) Sub-
dated 23.03.2021 Categorisation of |
OBCs
() USQ No. 3303 o —
dated 16.03.2021 Ranafit to OBCS
(v) USQ No. 3406 (v) Sub-
dated 16.03.2021 Crdtmenrisation o
0BCs
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Appendix — X

MINUTES
COMMITTEE ON GOVERNMENT ASSURANCES
(2022-2023)
(SEVENTEENTH LOK SABHA)
SEVENTH SITTING
(25.07.2023)

The Committee sat from 1500 hours to 1530 hours in Room No. 216 (Chamber
of Hon'ble Chairperson), 'B' Block, Extension to Parliament House Annexe, New
Delhi.

PRESENT

Shri Rajendra Agrawal -  Chairperson
Members

Shri Nihal Chand Chauhan
Shri Ramesh Chander Kaushik
Shri Kaushlendra Kumar

Shri Khagen Murmu

Shri Chandra Sekhar Sahu

s wN

Secretariat

Shri 1.M. Balsakh - Joint Secretary
Dr. (SmL.) Sagarika Dash - Director

Shri Mahesh Chand Gupta - Deputy Secretary
Smit, Vineeta Sachdeva - Under Secretary

-

s

At the outset, the Chairperson welcomed the Members to the sitting of the
Committee and apprised them regarding the day's agenda. Thereafter, the
Committee considered and adopted the following eight (08) draft Reports
without any amendments:-

(i)  Draft Eighty-Third Report (17th Lok Sabha) regarding ‘Review of
Pending Assurances Pertaining to the Ministry of Health and Family
Welfare (Department of Health and Family Welfare)';

(i}  Draft Eighty-Fourth Report (17th Lok Sabha) regarding ‘Review of
Pending Assurances Pertaining to the Ministry of Raliways’;

(i)  Draft Eighty-Fifth Report (17th Lok Sabha) regarding 'Review of

Pending Assurances Pertaining to the Ministry of Law and Justice
(Legisiative Department)’;

463,



(v) Draft Eighty-Sixth Report (17th Lok Sabha) regarding ‘Review  of
Pending Assurances Pertaining to the Ministry of Road Transport
and Highways'.

(v)  Draft Eighty-Seventh Report (17th Lok Sabha) regarding ‘Requests
for Dropping of Assurances (Acceded to)’;

(vi) Draft Eighty-Eighth Report (17th Lok Sabha) regarding
‘Requests for Dropping of Assurances (Not Acceded to)';

(vii) Draft Eighty-Ninth Report (17th Lok Sabha) regarding 'Requests
for Dropping of Assurances (Acceded to)'; and

(vil) Draft Ninetieth Report (17th Lok Sabha) regarding 'Requests for
Dropping of Assurances (Not Acceded to)'.

2.  The Committee authorized the Chairperson to present the Reports during
the ongolng session.

The Committee then adjourned.
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